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Shri Braj Raj Singh: May I know 
whether it will not be possible to have 
the joint scheme? Will that not be 
economical?

Mr. Speaker: I am afraid that hon. 
Members have not followed the reply. 
The hon. Minister has tried his best 
to explain the position. This scheme 
was urgent, and it was absolutely 
necessary; it was immediately neces
sary for the railways to have some 
more water. They were prepared to 
have a joint scheme with the local 
authorities. Even if it were a crore of 
rupees, they were willing to join, but 
the local authorities went on delaying. 
Therefore, this could not be avoided. 
At a cost of Rs. 6 lakhs, they have 
made themselves self-sufficient. Now, 
if it is said that the rest of the coun
try must also be taken charge of by 
the hon. Railway Minister, it is too 
much for me to allow.

Dr. Sushila Nayar: May I just ex
plain? It is not a question of not giv
ing relief urgently by spending Rs. 6 
lakhs. The railways have a big 
w orkshop and a big colony of rail- 
waymen at Jhansi. According to what 
was proposed last year, the require
ment of w ater for the railways was 
quite substantial. So, for the rest of 
the requirements, will the hon. Minis
ter think in terms of joining the De
fence Ministry and the civil authorities 
and thus have a joint scheme?

Mr. Speaker: I am not going to al
low that question.

Shri Jagjivan Ram: We have no un
satisfied requirement.

Shri D. C. Sharma: On a point of 
order. You have always said before 
that we should cling to our seats. 
How is it that the hon. lady Member, 
Dr. Sushila Nayar, has shifted from 
her seat to a seat on the Treasury 
Benches?

Mr. Speaker: Further questions
shall be asked by her only from her 
seat hereafter

Dr. Sushila Nayar: I could not hear 
the hon. Minister. Therefore, I had to 
move forward to hear him.

Mr. Speaker: Therefore, I did not 
say anything about the questions put 
by her already, I found that the hon. 
Member was not able to hear, and, 
therefore, she came to the front seat. 
Now, the other Ministers will speak 
a little louder, and, therefore, she 
may go back to her seat.

Loans for Nagarjunasayar Project

*1872. Shri Rami Reddy: Will the 
Minister of Irrigation and Power be
pleased to state:

(a) whether it is a fact that the 
Government of Andhra Pradesh have 
requested the Central Government 
that the terms of payment of interest 
charges on the loans advanced for 
Nagarjunasagar Project be modified;

(b) if so, what are the details of 
their proposals; and

(c) what are the reactions of the 
Centre and what action is taken in the 
matter/

The Deputy Minister of Irrigation 
and Power (Shri Hathi): (a) to (c). 
The terms and conditions of loans 
being given to the Andhra Pradesh 
Government for the Nagarjunsagar 
Project have not yet been settled. 
They are being finalised in consulta
tion with the Ministry of Finance.

Shri Rami Reddy: In view of the
fact that the investments on irrigation 
projects do not yield immediate bene
fit, may I know whether the interest 
charges will be lowered on the loans 
advanced by the Cent, al to the States?

Sliri Hathi: In fact, it has been 
decided that loans sanctioned up to 
31st March, 1958 will carry an interest 
at the rate of per cent, and after 
that, the balance will carry an interest 
of 3 per cent. So, the loans for irriga
tion will bear an interest of 3 per cent, 
in respect of the amounts which are 
advanced up to 31st March, 19§6.
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Shri Rami Reddy: May I know 
when the project is going to be comp
leted? Originally the project was 
expected to be completed by 1963-64, 
but now I understand that it may go 
even to the middle ol the Fourth 
Plan. Is this a fact? May I know also 
whether the cost of the project is 
going to be revised upwards by about 
Rs. 20 crores over the present esti
mate of Rs. 91 crores?

Shri Hathi: No, I think the revised 
project estimate which we have re
ceived from the Andhra Pradesh 
Government mentions the figure of 
Rs. 91 crores.

Mr. Speaker: When will it be com
pleted?

Shri Hathi: About 1965-66. That is 
my impression.

Shri Rami Reddy: From the note 
circulated today by the Ministry, I 
find that the cost is going to be revised 
and it will go up by another Rs. 20 
crores, and that the project may not 
be completed before the end of the 
Third Plan but it will be completed 
only during the middle of the Fourth 
Plan. That is why I asked the ques
tion,

Sfcri Hathi: I said the revised esti- 
mali: is Rs. 91-12 crores as sanctioned 
in September 1960. That is here. As 
far as I know, the date of completion 
would be the same as the hon. Mem
ber says—at the end of the Third 
Plan.

Shri Ranga: May I know whether 
pending the conclusion of these nego
tiations and discussions be ween these 
two Governments, whatever funds 
are found necessary are being placed 
it  the disposal of the Andhra Pradesh 
Government by the Union Govern
ment?

Shri Hathi: In the Second Plan, 
about Rs. 32 cores were provided and 
the expenditure, that is, the loan 
sanctioned, has been more than that; 
nearly Rs. 34 crores. The total expen
diture has been Rs. 39 crores. Even 
during the Third Five Plan, we shall

provide the balance for the execution 
of the Nagarjunasagar Project.

Shri Thirumala Rao: On what basis 
is the interest computed? The Minis
ter said that before 1958 the loan 
carried an interest of 4£ per cent, and 
subsequently it is reduced.

Shri Hathi: This was the recom
mendation of the Finance Commission, 
They went into this question. They 
thought that because power projects 
yielded income immediately and to a 
greater extent, it should bear a higher 
rate of interest. So far as irrigation 
projects are concerned, the rate o f 
interest charged for loans advanced 
upto 1958 should be 3 per cent. For 
the balance remaining to be paid 
after 1958 that also should bear 3 per 
cent, interest. For the new loans, 
the rates might be adjusted subse
quently. This was the Finance Com
mission’s recommendation, that it. 
should be reduced.

Shri Thirumala Rao: For loans given 
upto 1958, the rate of interest charg
ed is 4J per cent. Is this the correct 
position or have I wrongly heard it?

Shri Hathi: No, it is a rather com
plicated formula. Suppose a loan is 
paid in 1957. It is paid before 1958. 
On that the rate of interest charged 
was 4£ per cent But on the balance 
o f the loan that remains yet to be 
paid, that is, to be paid before the 
31 ̂ t March 1958, the interest will be 
3 per cent.

Sh'"s M. S. Murty: May I know the 
am u it granted to the Andhra Pradesh 
Government as loan before 1958 and 
after 1958?

Shri Hal hi: From 1955 to 1960, the 
amount of loan given by the Centre is 
Rs. 34 crores.

Shri Rami Reddy: Is it a fact that 
the Centre is not placing sufficient 
funds at the disposal of the Andhra 
Pradesh Government for executing 
this project and, therefore, the com
pletion of the project is taking a 
longer time than it would normally 
take?
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Shri Hathi: The amount originally 
provided in the Second Plan was 
Rs. 32*3 crores. The Centre advanced 
a loan of Hs. 34 crores, that is, Rs. 2 
crores more, and by adjustment the 
State was allowed to incur additional 
expenditure, the total being Rs. 39 
crores. So Rs. 7 crores additional to 
the Plan provision has been spent on 
Nagarjunasagar. That is the position.

Glider Manufacturing Project

+
f  Shri T. B. Vittal Rao:

* LShri Kunhan:

Will the Minister of Transport and 
Communications be pleased to state:

(a) whether it is a fact that a pro
posal is under consideration of Gov
ernment to hand over the glider manu
facturing project to a private con
cern; and

(b) if so, the details thereof?

The Deputy Minister of Civil Avia
tion (Shri Mohiuddin): (a) and (b). 
Gliders are already being manufac
tured in India by two private con
cerns, namely, M/s. Aeronautical Ser
vices Ltd., Calcutta and M/s AFCO 
(P) Ltd., Bombay.

Shri T. B. Vittal Rao: Is there any 
proposal for Government taking over 
any of these glider manufacturing 
factories in view of the fact that we 
have to open 10 gliding centres?

Shri Mohiuddin: No, Sir. Such a 
proposal is not under consideration.

Shrimati Renu Chakravartty: May
I know whether besides these glider 
manufacturing projects, any aircraft 
manufacturing and repair centres are 
going to be set up in the country, and 
if so, at which places?

Shrl Mohiuddin: That does not fall 
within this question. It is of course 
a broader and more important ques
tion.

Shri T&nf&m&ni: May I know what
is the capacity of these two firms at 
Calcutta and Bombay and what are 
the requirements now?

Shri Mohiuddin: Orders placed with- 
the two firms are for between 40 and 
50. They are gradually coming in. Of 
course, the capacity may be only 
about 10 or 15 gliders a year at pre
sent.

Shri Tadav Narayan Jadhav: May I
know whether the gliders produced’ 
have attained the international stand
ard?

Shri Mohiuddin: These gliders are 
produced on specifications required 
for Indian conditions, and they are 
very good gliders.

Hirakud Dam
•1874. Shri P. G. Deb: Will the 

Minister of Irrigation and Power be
pleased to state:

(a) whether the Orissa Government 
has paid full compensation to the 
people who were evicted due to the 
construction of Hirakud Dam;

(b) the amount paid so far; and
(c) if the reply to part (a) above 

be in the negative, when the compen
sation in full is likely to be paid?

The Deputy Minister of Irrigation 
and Power (Shrl Ilathi): (a) Not yet, 
Sir.

(b) A sum of Rs. 7,32,52,472.24 nP. 
was paid up to the end of March, 
1P61.

(c). It has been estimated that it 
*ill take another two years* time be
fore the compensation can be paid in 
full.

Shrl P. G. Deb: May I know how
much compensation is still to be paidf

Shrl Ilathi: The total provision is 
about Rs 11 crores including trans
port etc.

Shrl Chintamonl Panigrahi: May I
knew whether a separate organisation 
has b^en set up to disburse the amount
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of these compensation claims? If so, 
why is it that during the last 10 years 
this amount of Rs. 11 crores compen
sation has not been paid?

Shri Hathi: The compensation had 
*iot to be paid before the 11th year, 
because as the area was being sub
merged, the compensation had to be 
.paid. In many cases, they have gone 
to arbitration; in some cases, they 
have gone in appeal. It is therefore 
that the compensation is not fully 
paid.

Shri P. G. Deb: In view of the long 
delay in payment, may I ask if the 
Centre will finance the State for an 
immediate settlement of the outstand
ing dues?

Shri Hathi: It is not a question of 
want of finance due to which it is de
layed. The main reason is that the 
cases are not being finalised. Some 
people have accepted; some have not, 
some have gone to arbitration and 

have gone in appeal. That is 
the reason.

Shri Chintamoni Panigrahi: Is the 
hon. Minister aware that even in those 
cases where the awards have been 
finalised durim; the last two years, 
compensation has not been paid at the 
rate a* which the awards have been 
given?

Shri Ilatlii: I do not know, but if 
ho givos me certain instances, I shall 
certainly look into them.

Floods in Damodar
*1870. Shri Aurobindo Ghosal: Will 

the Minister of Irrigation and Power 
be pleased to state:

(a) whether there wag flood in 
Damodar due to untimely release of 
water in lar^e vjlume by the D.V.C. 
authorities in the first week of April; 
sadI

(b) if so, why it was released and 
what Ls the extent of damage?

The Deputy Minister of Irrigation 
Power (Shri Hathi): (a) and (V .

There was no flood in the Damodar 
in the first week of April, 1961. But 
unlike in the past years, the Maithon 
and Panchet Hydro-Electric Power 
Stations had to be worked, to capa
city due to the tight power supply 
position, necessitating discharge of 
larger quantities 0! water than usual 
at this part of the year. The discharge 
of water averaged about 6000 cusecs 
per day and peaked about 16000 cusecs 
on one day only which is less than 
the flood warning limit of 17000 
cusecs.

Shri Aurobindu Ghosal: Is the Gov
ernment aware 1hat many of the 
houses which were on the banks of 
the Damodar river were flooded and 
have sunk?

Shri Hathi: Because of the floods?

Shri Aurobindo Ghosal: Because of 
the sudden release cf the water.

Shri Hathi: No. The information ob
tained fron 1 the Bengal Government 
mentioned that no houses were da
maged. But, it is true there was a 
spread of water on some area. The 
position i« that because of the short
age of powtr in Calcutta, the two 
hydro-electric power stations at 
Maithon and Panchet, which, other
wise, were not run to full capacity, 
had to be run; and, therefore, some 
water had to be released.

Shri Aurobindo Ghosal: vTay I
know if there is any system ri giving 
warning before the release of the 
water?

Shri Hathi: They do; but the people 
were not really quite prepared for the 
release of water. Generally, the two 
power stations do not run to full caoa- 
city but because there was a break
down at Calcutta they had to be run.

Shrimati Renu Chakravarttj: In
view of tnc fact that the demand for 
electricity in Calcutta now has far 
outstripped the quantity which ih# 
D.V.C. can supply can supply and that 
the D.V.C. will have to run to full 
capacity even in the low water period, 
how will such eventualities be pre
vented?
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Shri Hathi: Tht eventualities would 
not arise always. The maximum capa
city to which the water could be dis
charged has been fixed at 17,000 
cusecs; water would not be released 
for more than that capacity, in any 
case.

Regulations for Carrying Life 
Boats on Passenger and 

Cargo Ships

•1877. Shri D. C. Sbarma: Will the 
Minister of Transport and Communi
cations be pleased to state:

(a) whether there is a proposal to 
revise the regulations regarding 
carrying life boats on passenger and 
cargo ships;

(b) if so, the details of the proposal; 
and

(c) if the reply to part (a) above 
be in the negative, the steps proposed 
to be taken to increase the security 
arrangements for the passengers?

The Minister of State in the Ministry 
o f Transport and Communications 
<Shri Raj Bahadur): (a) No.

(b) Does not arise.
(c) Life saving appliances carried 

on bosrd unberthed passenger ships 
are governed by the rules framed 
under the International Convention 
for the Safety of Life at Sea, 1948, 
and Simla Rules, 1931. These Rules 
provide for floatation for all on board, 
the floatation being obtained by life 
boats and buoyant apparatus. These 
are considered reasonably adequate.

Shri D. C. Sharma: May I know 
how often these life-saving devices 
•re checked? If so, by whom are 
they checked?

Shri Raj Bahadur: Normally they
are checked at every survey of the 
▼essel.

Shri D. C. Sharma: May I know 
whether both the passengers ships and 
cargo ships carry these life-saving 
devices, the life-fooats or whether 
only the passenger ships carry them?

Shri Raj Bahadur: They carry
according to the directions given to

492(ai) LS—2.

them. The passenger ships, particu
larly, have to comply with the direc
tions. As I said just now, the 
unberthed passenger ships have to 
carry these life-saving appliance for 
all on board.

Delivery of Express Letters and 
Telegrams in Rural Areas

*1878. Shrimati Manjula Devi: Will 
the Minister of Transport and Com
munications be pleased to state what 
steps are being taken for quick deli
very of express letters and telegrams 
in rural areas?

The Minister of Transport and Com- 
Muni cations (Dr. P. Subbarayan):
The question of effecting improvement 
in the E.D. Service and making 
changes in the system is under active 
consideration of Government. As an 
experimental measure the work of 
delivery of E. D. articles has been 
transferred from telegraph offices to 
Post Offices in Delhi and New Delhi 
with effect from 1. 5. 1961 and the 
working of the system is being 
watched. In regard to telegrams more 
telegraph offices are being opened in 
rural areas.

Shrimati Manjula Devi: May I
know whether the part-time staff in 
the post offices in the rural areas will 
be replaced by full-time staff because 
the part-time staff pay half-hearted 
attention in fulfilling their duties?

Dr. P. Subbarayan: I am not able
to hear a word of the hon. lady’s ques
tion.

Mr. Speaker: Will the part-time staff 
be replaced by permanent staff be
cause, according to her, the part-time 
staff do not attend to this work dili
gently?

Dr. P. Subbarayan: As I have said, 
the whole matter is under consider
ation; and the expenses will have to 
be calculated before we decide what 
we can do under the circumstances we 
are placed in.

Shri Basappa: May I know whether 
a system of inventive awards is going
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to be introduced for the quick delivery 
of express letters and telegrams?

Dr. P. Subbarayan: No such
matter is under consideration.

Shri Prabhat Kar: May I know 
whether, at the present moment, there 
is any machinery for express delivery 
in the rural areas? IX not, why are 
the extra charges that are being 
paid for this continued still?

Dr. P. Subbarayan: Sir, I have said
often and often that express delivery 
letters were usually delivered by tele
graph peons; and we have found often 
that the express delivery letters 
arrived after the ordinary letter did. 
Therefore, we have taken into con
sideration the employment of post
men who will deliver these letters 
more quickly. But the cost of it is 
being worked out. And, as an experi
mental measure, it is being tried both 
in Delhi and New Delhi; and we shall 
see what it will amount to before we 
take a decision.

Shri Prabhat Kar: My question was 
different.

Mr. Speaker: The hon. Member
makes one suggestion. The hon. Min
ister does not accept it. The hon. 
Member says, ‘When you are not able 
to deliver quickly why do you charge 
extra?*. The hon. Minister says, ‘I am 
trying to have them delivered quickly*. 
In the meanwhile, does the hon. Mem
ber want to suspend it immediately? 
(Interruption). All right; the hon. 
Member has made a suggestion. The 
Minister says that he is not going to 
stop it but will try to deliver them 
rather quickly.

Shrimati Mafida Ahmed: In view of 
of the fact that not only in rural 
areas but even in important towns in 
Assam express letters and telegrams 
are not delivered on Sundays, may I 
know whether Government will take 
steps so that all the express letters and 
telegrams delivered immediately they 
reach their destination?

Dr. P. Subbarayan: We are trying to 
do whatever is possible from this dis
tance to see that these telegrams and

letters are delivered. But the matter 
is not going as quickly as we would 
like it to be.

Shri Prabhat Kar: May I know 
whether it is a fact that ordinary tele
grams are despatched from the ori
ginal places just like the letters?

Dr. P. Subbarayan: I am not pre
pared to admit the hon. Member’s in
sinuation.

An Hon. Member: What is the in
sinuation?

Shri Prabhat Kar: I want to know 
whether it is a fact or not?

Dr. P. Subbarayan: It is not a fact.
Shri Yadav Narayan Jadhav: May I

know how many gram panchayat vil
lages are yet to be covered by postal 
facilities?

Mr. Speaker: It does not arise
out of this question.

Collapse of the roof of Loco Running 
Shed, Kozhikode,

+
f  Shri Kunhan:
| Shri A. K. Gopalan:
| Shri T. B. Vittal Rao:

♦1879. Shri V. Eacharan:
| Shri Jinachandran:
| Shri Kuttikrishnan Nairr 
L Shri Nallakoya:

Will the Minister of Railways be 
pleased to state:

(a) whether the roof of the Loco 
Running Shed, Kozhikode, Southern 
Railway has collapsed, injuring three 
workers seriously;

(b) whether the injured workers 
have hot been admitted in the ward 
reserved for Railway workers at the 
Civil Hospital, Kozhikode, because 
certificate was not given by the Rail
way authorities;

(c) whether any inquiry has been 
held to investigate into the causes o f  
the sudden collapse of the roof of the 
shed; and

(d) if so, what are the causes*
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The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) Yes, Sir. 
The East end roof of the loco shed col
lapsed on 13th April, 1961 causing 
minor injuries to 5 woikers.

(b) No. The injured workers were 
immediately admitted to Civil Hospi
tal. 4 were admitted for treatment and 
the 5th discharged after first aid treat
ment.

(c) and (d). Yes. The old timber 
siructure with tiled roof suddenly col
lapsed due to heavy rain and strong 
gale. During regular periodical ins
pections the structure did not show 
any sign of deterioration.

Shri Kunhan: Is it a fact that the 
citizens of Kozhikode and the em
ployees’ union also demanded the re
construction of this building?

Shri Shahnawaz Khan: The build
ings are regularly inspected by com
petent officers; and any buildings 
which are considered unsafe are 
dismantled and rebuilt. This parti
cular Loco Shed did not show any 
signs of breaking down. But, sudden
ly, there was a very strong gale and 
heavy rain.

Mr. Speaker: The hon. Member
wants to know whether it was brought 
to the notice of the authorities both 
by the citizens and by the employees 
that this should be rebuilt before it 
fell down.

Shri Shahnawaz Khan: We are not 
aware of any such suggestion.

Shri V. Eacharan: May I know when 
this was last inspected?

Shri Shahnawaz Khar: This was
inspected by the IOW on 24th Febru
ary, 1960 and by the Assistant En
gineer on the 22nd September, 1960.

Shri Kunhan: May I know whether 
any compensation was paid to the 
injured employees?
12 hrs.

Shri Shahnawax Khan: All the
workmen are governed by the Work

men’s Compensation Act and anybody 
who is entitled to any compensation 
under the Act will certainly be paid 
compensation.

Package Programme
♦1882. Shri Tangamanl: Will the 

Minister of Food and Agriculture be
pleased to state:

(a) whether package programme 13 
being extended to more centres dur
ing the current year;

(b) if so, details of the same;
(c) whether any more district in 

addition to Tanjore is selected for the 
State of Madras; and

(d) how much money is allotted for 
the State of Madras?

The Minister of Agriculture <Dr. P.
S. Deslimukh): (a) to (d). A statement 
is laid on the Table of the Lok Sabha.

Statement.

(a) and (b). A decision has already 
been taken to extend the programme 
to one district in each of the remain
ing States of Kerala, Orissa, Maha
rashtra, Gujarat, West. Bengal, My
sore, Assam and Jammu and Kashmir. 
The suitability of the districts tentati
vely proposed by the State Govern
ments, from the point of view of agri
cultural production as well as sound
ness of co-operative institutions is 
under consideration at present. The 
formal approval of the Government of 
India for implementation of the pro
gramme will be communicated to the 
States shortly.

(c) No.
(d) The allocation made for the 

programme in the Third Five Year 
Plan of Madras is Us. 1*50 crores out 
of which the allocation for the cur
rent year i.e. 1961-62, is Rs. 19*03 
lakhs.

Shri Tangamanl: I find that a sum 
of Rs. 1*50 crores had been allotted for 
the entire Plan period for the Madras 
State and Rs. 19 03 lakhs for 1961-62.
I wanted like to know whether the 
entire amount is going to be spent in
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Tanjore district or whether any other 
district is going to be included in the 
course of the Third Plan in this pack
age deal programme?

Dr. P. S. Deshmukh: Inasmuch as 
we have taken only one district from 
each State, this amount will be spent 
only in that district.

Shri Tangamani: I would like to 
know whether in the Third Plan period 
any other district in Madras State will 
be included for the package pro
gramme?

Dr. P. S. Deshmukh: No, Sir. We 
are not thinking of taking any more 
area.

Mr. Speaker: Is there any literature 
kept in the Library about this pack
age programme?

Dr. P. S. Deshmukh: Yes, Sir.

Shri Shivananjappa: May I know
whether Mandya district in the State 
of Mysore has been approved for the 
package programme?

Dr. P. S. Deshmukh: Mandya has 
been recommended and in all proba
bility would be accepted. But a 
Cabinet decision is necessary before 
it is finally approved.

fa  3TST sfttfPT fa^T *RT

Jr w t  ^  *  5^rr fa
f ,  f a ^ r p f f

TT© <fo 5TT© *HT-
5T̂ rr fa  i f t  |
fa  STS* OT

3ft f  t  I f^T 
^ ft*lT I

5> t t  1 * r * n :  ^  ^  * f p t  q r  * r r  ^ r r t n n
ÎX I

Shri Tangamani: On a prior occa
sion, the hon. Food and Agriculture 
Minister stated that after seeing the 
experiment in various districts, one or 
more districts will be added to the 
various States. I would like to know 
this? In Tanjore they have had an 
experiment for more than one yeir.

Mr. Speaker: I am not going to 
allow this. This is the third time 
that this question is put. The hon. 
Member is going on making a sugges
tion though the hon. Minister has 
said that there is only one district. 
He wants more districts to be taken.

Shri Tangamani: In the statement 
it is mentioned. There are certain 
States where the districts had already 
been allocated and there are certain 
States where one district is going to 
be added on. (Interruptions.) What 
I am submitting is this. The hon. 
Minister of Food and Agriculture, 
Shri S. K. Patil, has on a prior occa
sion said that other districts will be 
included on the basis of this experi
ment. We want to know whether 
the other districts will be included. 
The amount of Rs. 1:50 crores seems 
to be out of proportion to one district 
on the face of it it looks as though 
other districts are also to be includ
ed.

Mr. Speaker: Is it for one district 
or two districts?

The Minister of Food and Agri
culture (Shri S. K. Patil): Sir, so far 
as the package programme is con
cerned, this programme is for the 
whole Third Plan. There is no pos
sibility of including any other dis
trict in a single State. What I said 
is this. If this experiment succeeds, 
then other districts will take it up 
later on, not in the Third Plan, 
without our money.

Shri Yadhav Narayan Jadhav: Be
sides the allocation made by the Cen
tral Government, what are the States 
expected to spend on this?

Dr. P. S. Deshmukh: There is the
whole scheme and I cannot describe 
it.

Mr. Speaker: Let him look into the 
literature.
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Dr. P. S. Deshmukh: There is the 
whole scheme and I cannot describe 
it.

Mr. Speaker: Let him look into the 
literature.

WRITTEN ANSWERS TO QUES
TIONS

Moghalsarai Yard

*1865. Shri Kalika Singh: Will the 
Minister of Railways be pleased to 
state:

(a) the present capacity of 
Moghalsarai yard for transport of 
goods wagons;

(b) the schemes of further expan
sion of Moghalsarai yard and its 
ultimate capacity as fixed by annual 
targets for transport of goods wagons 
both ways;

(c) the proportion of coal wagons 
to all wagons being transported at 
present and the ultimate targets 
thereof; and

(d) the schemes the Ministry has 
in view to relieve the congestion at 
the Moghalsarai yard?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) 2,600
wagons each way per day.

(b) The schemes for further expan
sion of capacity of Moghalsarai yard 
are:

(i) Provision of mechanised 
hump in the Up yard, and

(ii) Remodelling of the Down 
yard.

The ultimate capacity after 
completion of these works is expected 
to be over 3500 wagons each way 
per day.

(c) The proportion of coal wagons 
and wagons of other goods in the 
up direction at present and at the 
end of the Third Plan are:

At present:
Coal: 1900 wagons per day.

Other goods: 700 wagons per day.

At the end of the Third Plan;

The target for coal movement is 
under consideration. Other goods: 
1000 wagons per day.

(d) Besides the schemes mentioned 
against item (b) above, construction 
of a new line between Garhwa Road 
and Churk is in progress, mainly 
with the object of bye-passing 
Moghalsarai yard.

Dredgers for River Hooghly

*1867. Shri Indrajit Gupta: Will 
the Minister of Transport and Com
munications be pleased to state:

(a) whether any orders for
dredgers for desilting work in the 
River Hooghly have been placed 
with the Mazagon Dock, Bombay;

(b) if so, the amount of foreign 
exchange likely to be saved as a 
result thereof; and

(c) whether there is any scheme for 
expansion of indigenous dredger 
building capacity?

The Minister of State in the Minis
try of Transport and Communications 
(Shri Raj Bahadur): (a) No, Sir.

(b) Does not arise.
(c) There is no special scheme for 

the development of dredger cons
truction in this country. Dredgers 
are highly specialised craft which 
have to be designed and built to suit 
individual requirements in each case. 
Some leading Indian firms have 
however been quoting for the cons
truction of dredgers in collaboration 
with foreign firms.

Procedure for Allotment of Wagons
*1869. Shrimati Da Palchoudhuri:

Will the Minister of Railways be 
pleased to state:

(a) whether it is a fact that the 
Government of West Bengal have 
suggested to the Government of India



15 1 1 1  Written Answers MAY 3, 1961 Written Answers

the revision of the principle of allot
ment of railway wagons and creation 
of special types of priorities;

(b) if so, details of the suggestion; 
and

(c )  the Government of India’s reac
tion thereto?

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) No
such proposal has been received from  
the Governm ent o f W est Bengal.

(b ) and (c ). Does not arise.

Fertilizers for Tea Gardens

*1870. Shri P. C. Borooah: W ill the 
M inister of Food and Agriculture be
pleased to state:

(a) how many agents have been 
appointed for the distribution o f 
fertilizers to tea gardens in Assam;

(b ) how many of them are from  
Assam and how many are outsiders; 
and '

(c )  whether through the system of 
these agents Governm ent ensure that 
the fertilizers meant for the tea 
gardens in Assam are not diverted 
to other markets?

The Minister of Agriculture (Dr. 
P. S. Deshmukh): (a) Twenty to 
serve the tea gardens in both Assam 
and W est Bengal.

(b ) Five of the firms have their 
Head Office in Assam.

(c) Allotment of fertilizers is made 
jointly for tea gardens in Assam and 
West Bengal and the distributors may 
sell to tea gardens in either State, 
but further movements are restricted 
under the Inorganic Fertilizer (Move
ment Control) Order, 1960.

Death of Railway Employees at 
Itarsi Station

u r n  /  shrl *• s - KUcd,ir:1B75. ^  Shrl chandak:
Will the Minister of Railways be 

pleased to state:
(a) whether it is a fact that two 

Railway employees working at Itarsi

railway station of the Central Rail
way recently lost their lives while a 
train was shunting there;

(b) who is responsible for the mis
hap; and

(c) what action is being taken to 
punish those guilty and pay compen
sation for the dependents of the two 
employees?

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) Yes.

(b ) None. The occurrence was 
accidental.

(c ) (i) Question of punishment 
does not arise in view  of the answer 
against (b ) above.

(ii) Payment of compensation to 
the dependents o f one em ployee w ho 
was kilied on duty is being arranged. 
Meanwhile, an ex gratia payment o f 
Rs. 200 has been sanctioned. Under 
the W orkm en’s Compensation Act, 
no compensation is due to the other 
deceased em ployee as he was not on 
duty.

Catering Contracts at Airports
*1880. Shri Harish Chandra Mathur:

W ill the Minister o f Transport and 
Communications be pleaded to refer 
to the reply given to Starred Ques
tion No. 1644 on the 20th April, 1961 
and state:

(a) what amounts have been paid 
by caterers to Government from year 
to year under the contract and profits 
made by them;

(b) what ^re the antecedents and 
other business of the caterers;

(c) what is the amount and pattern 
of investment made by the caterers;

(d) whether the same system of 
awarding contract as adopted in this 
case is followed in all contracts given 
by the Department of Civil Aviation; 
and

(e) if not, what is the other system 
and procedure and the reason* for 
the same?
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The Deputy Minister of Civil Avia
tion (Shri Mohinddin): (a) I lay on
the Table of the House a statement
(I) showing the amounts of revenue 
derived by Government during the 
last 3 years from the catering con
tractors at the 4 international air
ports, viz. Palam, Dum Dum, Madras 
and Santa Cruz. [See Appendix VI, 
annexure No. 51]. No information 
is available regarding the profits 
made by the contractors.

(b) and (c). I lay a statement (II) 
on the Table of the House giving 
the relevant information. \See Ap
pendix VI, annexure No. 51].

(d) and (e). The same system is 
followed at all other aerodromes in 
India so far as catering contracts 
are concerned.

Metre Gauge Railway Wagon Factory 
in Kerala

•1881. Shri Jinachandran: Will the 
Minister of Railways be pleased to 
state:

(a) whether the Government of 
Kerala has recently asked for per
mission to start a medium engineer
ing unit in the public sector in Quilon 
under State Government auspices 
for manufacture of metre gauge 
Railway wagons;

(b) if so, what is the reaction of 
the Government; and

(c) whether sanction has been
accorded? %

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) A
demi-official reference has been 
received recently from the Minister 
o f Industries, Kerala State, for getting 
up a factory at Quilon in the Public 
Sector for manufacture of M. G. 
Railway Wagons.

(b) and (c). The proposal is being 
examined by the Ministry o f Rail
ways. .

Shortage of Wagons for Movement of 
Salt

*1883. Shrl Goray: Will the Minis
ter of Railways be pleased to state:

(a) whether Government have 
received any representations from 
the salt producers of the Thana Dis
trict complaining of the acute short
age of wagons; and

(b) if so, the steps Government are 
taking to move salt from the site to 
the northern markets?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) A few
complaints from the salt producers of 
a certain portion of Thana district 
served by the Western Railway were 
were received. No complaints have 
been received from the portion of the 
Thana District which is served by 
the Central Railway.

|b) Every effort is being made to 
meet the demands of the salt pro
ducers in full.

Suspension of Ferry Service to 
Ceylon

(” Shri Tangamanl:
*1884 <{ Shri P. C. Borooah:

I^Shri Raghunath Singh:

Will the Minister of Railways be 
pleased to state:

(a) whether it is a fact that ferry 
services to Ceylon from Dhanushkodl 
had been suspended; and

(b) if sot the reasons therefor?

The Deputy Minister of Railways 
(Shrl S. V. Ramaswamy): (a) Yes,
Sir, temporarily on 18th and 19th 
April, 1961.

(b) At the instance of the Ceylon 
Government Railways due to emer
gent conditions which were prevail
ing in Ceylon.
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Railway Uniforms Committee
f  Shri A. M. Tariq:
I Shri Ram Krishan Gupta: 

Shri Kodiyan:
Shri Warior:
Shri Rameshwar Tantia:
Shri Pangarkar:

| Shri D. C. Sharma:
 ̂Shri A. K. Gopalan:

Will the Minister of Railways be 
pleased to refer to the reply given 
to Starred Question No. 197 on the 
23rd November, 1960 and state:

(a) whether Government have 
since completed the examination of 
the report of the Railway Uniforms 
Committee; and

(b) if so, the result thereof?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) and (b). 
The Report is still under examina
tion.

National Institute of Tropical 
Meteorology

/  Shri Ram Krishan Gupta:
\  Shri Pangarkar:

Will the Minister of Transport and 
Communications be pleased to refer 
to the reply given to Starred Ques
tion No. 624 on the 1st December,
1960 and state:

(a) whether Government have 
considered the proposal to start a 
National Institute of Tropical Meteo
rology; and

(b) if so, the result thereof?
The Deputy Minister of Civil 

Aviation (Shri Mohluddin): (a) and
(b). The matter is still under consi
deration.

Chemical Manure for Tea Industry

•1887. Shri P. C. Borooah: Will the 
Minister of Food and Agriculture be
pleased to state:

(a) what is the total requirement 
of chemical manure for the Indian 
Tea Industry for 1961;

(b) whether the full quantity is 
being made available to the industry; 
and

(c) if not, the reasons for the 
same?

The Minister of Agriculture (Dr. 
P. S. Deshmukh): (a) The require
ment of nitrogenous fertilisers for 
1961-62, as estimated by the Indian 
Tea Board, is about 1*5 lakh tons in 
terms of sulphate of ammonia.

(b) and (c). Inspite of an over-all 
shortage of fertilisers, it is proposed 
to meet the realistic requirements of 
Tea Gardens in full.

Train Collision

[  Shri Radha Mohan Singh: 
•1888.  ̂ Shri Ram Krishan Gupta: 

(^Shrimati Ila Palchoudhuri:

Will the Minister of Railways be
pleased to state:

(a) whether it is a fact that a 
passenger train of the N.E. Railway 
collided with a goods train standing 
on the same track in the Chupra 
Kacheri station yard on the 9th 
April, 1961;

(b) if so, the nature and details o f 
loss; and

(c) the causes of the accident?
The Deputy Minister of Railways

(Shri S. V. Ramaswamy): (a) Yes
Sir.

Engine Rt. 2 ,400!
Rolliift
Stock Rt. 5,000/
Penntnent
Way Rt. 2,OOOf
Other Riy.
Property Rt. i#y>r

Total Rt. 10,730/-

(c). This is under enquiry by the 
Railway Administration.

*1885.
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Small-Pox Control Conm W on
•1889. Dr. Snshila Nayar: Will the 

Minister of Health be pleased to 
state:

(a) whether it is a fact that at a 
recent meeting of the Small-Pox 
Control Advisory Committee and the 
State Directors of Health Services it 
was unanimously recommended that a 
Small-Pox Control Commission be set 
up by the Government of India for 
the implementation of the Small
Pox control programme; and

(b) if so, how soon is the Commis
sion likely to be set up?

The Minister of Health (Shri 
Karmarkar): (a) Yes, Sir.

(b) The recommendation is under 
consideration.

Polio in Andhra Pradesh

Shri T. B. Vittal Rao:
Shri P. C. Borooah:

Will the Minister of Health be 
pleased to state:

(a) whether Polio has spread to 
Kothagudium, Khammam District, 
Andhra Pradesh;

(b) if so, how many cases have been 
reported;

(c) whether the vaccine from 
U.S.S.R. has since been received; and

(d) if so, how it will be utilised?
The Minister of Health (Shri Kar- 

markar): (a) No rejport regarding 
the out-break of poliomyelitis in 
Kothagudium has been received by the 
Government of India.

(b) Does not arise.
(c) Yes, Sir.

(d) It ig proposed to give live oral 
vaccine, obtained from the U&SJl., to 
children in the affected areas in 
Andhra Pradesh. Children of the 
age group 2-5 years, in which the 
infection wag prevalent, will be chosen

for the administration of the vaccine. 
The detailed procedure for such ad
ministration, the follow-up of children 
after administration, etc. have been 
worked out. The immunisation pro* 
gramme will begin shortly.

Railway Line between Rourkela and 
Talcher

•1891. Shrl P. G. Deb: Will the
Minister of Railways be pleased to
state:

(a) the progress made regarding 
the construction of the railway line 
between Rourkela and Talcher via 
Barkote of S. E. Railway;

(b) the total amount spent so far; 
and

(c) the total amount ear-marked 
for the full project?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan) (a) to (c).
This is not included in the Draft out
line of the Third Five Year Plan.

Power Break-down in Delhi
f  Shrl Ajit Singh Sarhadi:
J Shri Ram Krishan Gupta:
1 Shrl Radha Raman:
[Shrl A. M. Tarlqi

Will the Minister of Irrigation and 
Power be pleased to state:

(a) whether it is a fact that under
ground cables feeding west Delhi 
broke down on the 16th April, 1961;

(b) whether it is also a fact that it 
worsened power crisis and endangered 
Delhi city's water and milk supply, 
disturbed the staggering in parts of 
the city and two-third of New Delhi 
wag plunged into darkness on the 
16th April, 1961; and

(c) if so, steps taken or proposed to 
be taken in the matter?

The Deputy Minister ef Irrigatfea 
and Power (Shri HathJ): (a) to (c). 
Consequent on the break-down of the 
Nangal-Delhi 132 KV transmission line 
on the 13th April, 1961 the Delhi d e c -
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trie Supply Undertaking resorted to 
shedding of load by cutting off the 
supply to various localities, in rota
tion. The areas in the West of Delhi 
that were directly fed by Nangal 
power were supplied from the Lahori 
Gate Power Station of the Under
taking through an under-ground cable 
feeder. On the 16th April, 1961, at 
2.20 hrs. one of the joints in this 
cable failed due to continuous over
loading conditions. This failure aggra
vated the power supply conditions in 
West Karol Bagh, Patel Nagar, Najaf- 
garh Road Industrial Area, and a few 
other colonies on the Najafgarh Road. 
The supply of power to essentia] ser
vices like the Water Supply System 
and Delhi Milk Scheme was not cur
tailed. This failure also did not affect 
any part of New Delhi. The feeder 
was repaired and put back in service 
at 08.30 hrs. on the 17th April, 1961.

Power Consumption
*1893. Shri Ilarish Chandra Mathur:

Will the Minister of Irrigation and 
Power be pleased to state:

(a) what is per capita consumption 
of power during First and Second 
Five Year Plan  ̂ in each of the States 
and on all-India basis;

(b) what would be the position at 
the end of Third Five Year Plan 
according to proposed allocations; and

(c) whether it is not widening dis
parities and if so, the justification for 
the same?

The Deputy Minister of Irrigation 
and Power (Shri Hathi): (a) The
statements I & II giving the required 
information as at the end of the First 
Plan and the corresponding figures 
at the end of 1959-60 respectively, are 
laid on the Table of the House. State- 
wise figures for 1960-61 have not yet 
been compiled. [See Appendix VI, 
annexure No. 52].

(b) and (c). State-wise per capita 
consumption figures anticipated at the 
end of the Third Five Year Plan have 
not yet been compiled. The per 
capita consumption o* All-India basis

at the end of the Second and the 
Third Plans is estimated at 45 Kwh 
and 90 Kwhf respectively.

Kurduwadl-Miraj-Latur Line

fShri Ram Krishan Gupta:
I Shri T. B. Vlttal Rao:

* 1 8 9 4 .Shri Pangarkar: 
j Shri J. K. Jedhe:
(^Shri Naldurgker:

W ill the M inister of Railways be 
pleased to refer to the reply given to 
Starred Question No. 627 on the 1st 
Decem ber 1960 and state:

(a) whether a decision has since 
been taken to convert Kurduwadi- 
M iraj-Latur N. G. Section to Broad 
Gauge or Metre Gauge;

(b) if so, the nature of the decision 
taken;

(c) the estimated cost of this pro
ject; and

(d ) the time by which the work 
will be undertaken?

The I>eputy Minister of Railways 
(Shri S. V. Raraaswamy): (a) No Sir.

(b ) Does not arise.

(c ) According to the Survey Report, 
the estimated cost for conversion of 
M iraj-Kurduwadi-Latur N. G. line to 
M.G. (207 miles) is about Rs. 8 crores. 
The cost o f conversion of Miraj-Kur- 
duwadi N. G. section to B.G. ( 151 *65 
miles) is estimated at Rs. 8.80 crores. 
The conversion of Kurduwadi-Latur 
N.G. section to B.G. has not been in
vestigated.

(d) It is too early to say anything 
at this stage.

Plant for Manufacture of Diesel Locoa
*1895. Shri A. M. Tariq: Will the 

Minister of Railways be pleased to 
refer to the reply given to Starred 
question No. 601 on the 6th March, 
1961 and state the nature of pro
gress made so far in setting up a plant 
to manufacture Diesel Locomotives in 
India in the public Mdort
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The Deputy Minister of Railways 
(Shri Shahnawaz Khan): The project 
report on setting up of a plant for 
the manufacture of diesel locomotives 
in the public sector is under consi
deration of the Government.

Control of Cholera
*1896. Dr. Sushila Nayar; Will the 

Minister of Health be pleased to 
state*

(a) whether it is a fact that India 
is the only country that has still not 
controlled Cholera; and

(b) if so, what are the difficulties 
in the way of taking lip a National 
Cholera Control programme especially 
in view of the fact that the disease is 
endemic in a small area in Bengal, 
according to the expert Committee’s 
report?

The Minister of Health (Shri Kar~ 
markar): (a) No.

(b) Does not arise.

Daily Allowance for Village Postmen
•1897. Shri T B Vittal Rao: Will 

the Minister of Transport and Commu
nications be pleased to state:

(a) whether any decision has since 
been arrived at regarding the grant of 
daily allowance to village postmen who 
are absent from Headquarters on duty 
for more than a day as recommended 
by the Second Pay Commission;

(b) if so, the date from which this 
will be given effect to; and

(c) if the reply to part (a) above be 
in the negative, the reasons thereof?

The Minister of Transport and Con- 
nmleatioiis (Dr. P. Subbarayan): (a) 
Yes, Orders will be issued shortly.

(b) From 1st July, 1999.

(c) Dos* not arise.

Irwin Hospital, Delhi
*1898. Shri P. C. Borooah: Will the 

Minister of Health be pleased to state:
(a) whether sub-standard food had 

of late been served to the patients in 
the Irwin Hospital in Delhi;

(b) if so, what is the prescribed 
nutritional standard of the diets in the 
hospital and how far it fell short of 
the standard; and

(c) what action has been taken in 
the matter by Government?

The Minister of Health (Shri Kar
markar): (a) No, Sir.

(b) and (c). Do not arise.

P.C.O. A( Atell-Mandl (Punjab)
4327. Shri Ram Krishan Gupta: Will 

the Minister of Transport and Com
munications be pleased to state:

(a) the nature of progress made so 
far in starting P.C.O. at Ateli-Mandi 
(Punjab); and

(b) by what time it will be set up?

The Minister of Transport and Com
munication (Dr P. Subbarayan): (a)
and (b). The P.C.O. at Ateli-Mandi has
since been opened on 22-3-61.

Development Blocks in Punjab
4328. Shri Ram Krishan Gupta: Will 

the Minister of Community Develop
ment and Cooperation be pleased to 
state:

(a) the number of development 
blocks opened in 1960-61 in Punjab 
with names; and

(b) number of blocks to be opened 
during 1961*62 with names in Punjab?

The Deputy Minister of Community 
Development and Cooperation (Shri 
B. 8 . Murlhyh (a) 18 Pre-<*x tension 
blocks were opened in Punjab during 
1960-61. 14 Pre-extension blocks
opened during 1959-60 were converted 
to stage-I during 1960-61. A state
ment giving the names of these blocks 
i« laid on the Table of the House. 
[See Appendix VI. snnezure No. 63].
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(b) According to the phased pro
gramme, 22 Pre-extension blocks are 
due for allotment to Punjab and 18 
Pre-extension blocks opened during 
1960-61 are due for conversion to 
Stage-I during 1961-62. The question 
of allotment of 11 Pre-extension 
blocks out of the 22, during April,
1961, is pending due to shortages of 
trained staff in certain categories in 
the existing blocks in the State. It 
is only after allotment that the selec
tion of new Blocks will be made by 
the State Government. There is, there
fore, no information about the names 
of these Blocks at present.

New Telephone Connections in Punjab

f  Shri Ram Krishan Gnpta:
4S29.V Shri D. C. Sharma:

I  Shri DalJIt Singh:
Will the Minister of Transport and 

Communications be pleased to state:

(a) the number of new telephone 
connections given in Punjab during 
1960-61 district-wise; and

(b) the total amount spent in this 
connection?

The Minister of Transport and Com
munications (Dr. P. Subbarayan): (a)
The statement showing the number of 
new telephone connections given dis- 
trice-wise is laid on the Table [See 
Appendix V, annexure No. 54].

(b) The total expenditure incurred 
on subscribers installations was about 
Rs. 5.4 lakhs.
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Thefts and Pilferages on C. Railway

4331. Shri Pangarkar: Will the
Minister of Railways be pleased to 
state:

(a) the number of cases of thefts, 
pilferages and loss of property that 
have occurred from November, 1960 
to January 1961 on the Central Rail
way; and

(b) how does this compare with the 
corresponding period of the year 1959
60?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) and
(b). A statement is laid on the Table 
[See Appendix VI, annexure No. 55].

Movement of Food grains in Madhya 
Pradesh

4332. Shri Pangarkar: Will the 
Minister of Railways be pleased to 
state:

(a) the quantity of foodgrains 
which moved out of Madhya Pradesh 
during the year 1959-60 and the quan
tity of foodgrains brought to Madhya 
Pradesh during the same period by 
Railways; and

(b the freight charges earned by 
Railways on these movements of 
foodgrains?

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) Dur
ing the year 1959-60, 9,05,446 tons
approximately of foodgrains were 
moved out of Madhya Pradesh and 
1,00,657 tons approximately of food
grains were brought to Madhya Pra
desh.

MAY 3, 1961
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(b) The freight charges earned by 
these movements of foodgrains were 
Rs. 249,77,810 approximately.

Cultivable Land in Manipur and 
Tripura

4338. Shri Pangarkar: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the area of cultivable land in 
Manipur and Tripura and the area of 
irrigable and non-irrigable land out 
of it, respectively; and

(b) the area of irrigable land 
brought under irrigation during the 
Second Five Year Plan period so far?

The Deputy Minister of Agriculture 
(Shri M. V. Krishnappa): (a) The in
formation is as below:—

In acres

Cultivable Irriagable Non-irrigaable 
Area. Land. Land

1. Manipur. 2,34,000* It is not practicable
to make an esti
mate of the total

2. Tripura. 5,40,000* irrigable area of
land.

•Information based on the latest 
published data i.e. 1 £56-57.

(b)

1. Manipur. 6150 acres
2. Tripura. 21000 acres

Rural Electrification in Maharashtra

4334. Shri Pangarkar: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether it is a fact that the 
Government of Maharashtra State 
have proposed to electrify the villages 
in West Maharashtra and have asked 
for assistance and cooperation of Cen
tral Government;

(b) if so, the details thereof; and 

<c) the action taken thereen?

The Deputy Minister of Irrigation 
and Power (Shri Hathi): (a) to (c).
The State Government have a propo
sal for rural electrification, and misce
llaneous development schemes, esti
mated to cost Rs. 839*59 lakhs, which 
inter-alia envisages electrification of 
138 localities in Western Maharashtra. 
Some of these schemes are being con
sidered for assistance under foreign 
aid programmes.
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Food Requirements for Fishermen

4337. Shri V. P. Nayar: Will the
Minister of Health be pleased to state:

(a) what is the estimated minimum 
requirement of food in calories for 
India’s sea-goingTlahermen for subsis
tence; and

(b) what is the actual per capita 
availability of food (in calories) for 
the Indian fishermen? •

The Minister of Health (Shri Kar
markar) : (a) The caloric require
ments for Indian fishermen while at 
work would be as for hard manual 
work. The estimated requirements of 
calories will be approximately at the 
rate of 150 to 300 calories for each 
hour of work put in by the fishermen 
while at sea, in addition to the nor
mal requirements. Based on this, sea
going Indian fishermen may need 3000 
to 3500 calories per day depending on 
the time spent at sea.

(b ) Information is not available.

Appointment of Scheduled Castes on 
Northern Railway

4338. Shri D. C. Sharma: Will the
Minister of Railways be pleased to 
state:

(a) whether Scheduled Castes can
didates to the proportion accepted 
have not been appointed in the 
Northern Railway in 1960-61;

(b) if so, the steps taken in this re
gard; and

(c) how many were appointed dur
ing the same year?

The Deputy Minister of Railways 
(Shri Shahnawax Khan): (a) No. The 
full quota could not be completed.

(b) Recruitment is being arranged 
under the special powers vested in the 
General Manager.

(c) 1204.
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Medical Education and Training in 
Punjab

4339. Shri Daljit Singh: Will the
Minister of Health be pleased to 
state:

(a) whether any lumpsum grant has 
been made to the Punjab Govern
ment during 1960-61 for Centrally 
sponsored schemes under the head 
'Medical Education and Training’; and

(b) if so, the amount of grants 
made?

The Minister of Health (Shri Kar
markar): (a) and (b). A lump sum
grant of Rs. 23 66 lakhs has been 
given by the Central Government to 
the Government of Punjab during
1960-61 for various Centrally sponsor
ed schemes; this includes aid for 
Medical Education and Training.

Class IV Employees in Olavakkot
4340. Shri Kunhan: Will the

Minister of Railways be pleased to
state:

(a) the number of Class IV em
ployees recruited in Olavakkot Divi
sion of tho Southern Railway during 
the year 1959-60 and 1960-61;

(b) the number of posts reserved 
for the Scheduled Castes and Sche
duled Tribes among them;

(c) the total number of applications
received from applicants of Schedul
ed Castes and Scheduled Tribes in
this connection; and

(d) how many of them were select
ed?

The Deputy Minister of Railways 
(Shri Shahnawas Khan): (a) Nil.

(b) to (d). Do not arise.

Train Accident near Siliguri 
f  Shri Madhusudan Rao:
\  8hri Anrobtndo Ghosal:

Will the Minister of Railways be 
pleased to state:

(a) whether it is a fact that the 
Railway accident near Siliguri on the

20th April, 1961 was as a result of 
sabotage; and

(b) the details of the victims and 
the damage involved?

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) The
cause of the accident is under inves
tigation by Government Inspector c f 
Railways.

(b) Casualties:—

Killed 3S
Injured
Simple 34
Gricuous 46

Total 80

Cost of damage to Railway property
has been assessed at Rs. 5 lakhs 
approx.

Over-Bridge at Vijayawada
4342 Shri Madhusudan Rao: Will

the Minister of Railways be pleased 
to refer to the reply given to Unstar
red Question No. 1271 on the 23rd
August, 1960 and state:

(a) the further developments in 
regard to construction of road over
bridge at Vijayawada Station; and

(b) the time by which the bridge 
will be completed?

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) The
final alignment of the road-approaches 
to suit the revised yard layout is still 
under examination of the Railway in 
consultation with the Municipal 
Council.

(b) It is too early to indicate a tar
get date for completion of the work, 
at this stage.

HI Class Passengers
4343. Shri Madhusudan Rao: Will

the Minister of Railways be pleased 
to state:

(a) whether tho Deputy Minister 
for Railways travelled in Ulrd class 
compartments to assess the difficulties 
experienced by the Ulrd Class passen
gers;



(b) if so, the details of the findings 
of the Deputy Minister; and

(c) the measures Government are 
contemplating to remove the hard
ships of the public travelling in Illrd 
Class?

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) Yes.
The Deputy Minister for Railways, 
Shri S. V. Ramaswamy, travelled in 
III class compartments on the subur
ban trains of the Southern Railway in 
December, 1960.

(b) and (c). A statement is laid on 
the Table. [See Appendix VI, annex- 
ure No. 58].

Railway Station at Fulbagh

4344. Shri Madhusudan Rao: Will
the Minister of Railways be pleased 
to state:

<a) the time by which the Railway 
station at Fulbagh in Tarai in Naini- 
tal District will start operating; and

(b) whether it is a fact that the 
station is being named as Govind 
Nagar in memory of Shri G. B. Pant?

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) ‘Phool- 
bagh’ Railway station between Gokul- 
nagar and Lalkua stations has been 
opened for passenger booking with 
■effect from 1st May, 1961.

(b) No.

Rural Electrification in Andhra 
Pradesh

4345. Shri Madhusudan Rao: Will
the Minister of Irrigation and Power
be pleased to state the extent of aid 
given to the Government of Andhra 
Pradesh for rural electrification 
scheme during 1960-61?

The Deputy Minister of Irrigation 
and Power (Shri Hathi): No aid was 
given to Andhra Pradesh specifically 
for rural electrification during 1960
41.
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Community Development in Andhra 
Pradesh

4346. Shri Madhusudan Rao: Will
the Minister of Community Develop
ment and Cooperation be pleased to 
state the total allocation made to 
Andhra Pradesh Government for com
munity development during the year
1961-62?

The Deputy Minister of Community 
Development and Cooperation (Shri 
B. S. Muthy): The amount provided
in the Central Budget on account of 
Central share of expenditure on the 
Community Development Programme 
in Andhra Pradesh for the year 1961
62 is Rs. 337-18 lakhs (Rs. 176:73 lakhs 
as grant and Rs. 160*45 lakhs as loan).

Central Warehouses in Andhra 
Pradesh

4347. Shri Madhusudan Rao: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the names of the places in 
Andhra Pradesh where Central Ware
houses have been completed during 
1960-61 and their capacity in each 
case;

(b) the names of the places in 
Andhra Pradesh where the warehouses 
will be set up during 1961-62 with 
their capacity; and

(c) whether the local farmers are 
being benefited by these warehouses?

The Deputy Minister of Food and 
Agriculture (Shri A* M. Thomas): (a)
Central Warehouses were set up in 
1960-61 at the following places in 
Andhra Pradesh:
Warangal: 4,800 tons—Constructed by

Central Warehous
ing Corporation.

1,000 tons— in hired accomoda. 
tion.

Adoni 1,105 „  hired accomodation*
Hyderabad 600 ,, —in hired accomoda

tion.
Jangaon 900 ,, —in hired accomoda

tion.
Guntur 450 —in hired accomodation
Nizamabad 1,660 „  —in hired accomoda

tion.

Written Answers 15 13*MAY 3, 1961
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(b) Warehouses are proposed to be 
set up during 1961-62. in hired accom
modation in the first instance, at 
TenaH, Duggirala, Vijayawada, Tadep- 
paligudam, Rajahmundry and Visa- 
khapatnam. The capacity will depend 
on the availability of suitable accom
modation at each place.

(c) Yes.

Family Planning Centres In 
Andhra Pradesh

4348. Shri Madhusudan Rao: Will
the Minister of Health be pleased to
state:

(a) the number of Family Plan
ning Centres opened durine 1958— 61 
in Andhra Pradesh; and

(b ) the names of the places where 
such centres have been started?

The Minister of Health (Shri Kar
markar): (a) and (b ). The required 
information is being collected and 
will, when available, be laid on the 
Table of the Sabha.

Wall built near Nizamuddin Station

4349. Raja Mahendra Pratap: Will 
the Minister of Railways be pleased
to state:

(a > whether it is a fact that a wall 
was built near Nizamuddin Railway 
Station shutting up three villages;

(b) whether any case is going on 
about the wall; and

(c) if so, the nature of steps taken 
or proposed to be taken to give re* 
lief to the affected villagers?

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) A
boundary wall has been built paral
lel to the transit shed and goods 
platform on the side opposite to the 
station building in order to prevent 
encroachment and also to prevent the 
use of Railway land as an unautho
rised thoroughfare. This, however,
4»2lAi) LSD—1

'  does not involve the shutting up of 
any village.

(b) Yes, Sir. The villagers filed a 
suit which was rejected with costs 
on 19-11-1958 but they have filed a 
fresh suit which is pending in the 
Court.

(c) Does not arise as the matter is 
Sub Judice.
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CemputaUon of War• of Staff in 
Railway Workshops 

4351 J Shri Ram K.rlshan Gupta: 
. I.. Shrl T. B Vlttal Rao: 

Will the Ministe1· of Railways be 
pleased to refer to the reply given to 
Unstarred Question No. 1124 on the 
1st December, 1960 and state: 

(a) whether the question of tak
in1 House Rent Allowance into ac
count in computing over-time wages 
under the Factories Act to staff in 
Railway Workshopii has since been 
finalised; and 

(b) it so, the nature ot the deci
sion arrived at? 

The Deputy MinJster of Railways 
(Sbrl Sbabaawaz Kban): (a) and (b). 
The matter is still under considera
tion. 

Purchase of Aircrafts 

'352. Shri Ram Krishan Gupta: 

Will tht• Minister ot Transport and 
Communications be pleasc.d to refer 
to the reply given to Starred Ques
tion No. 721 c•n the 6th December, 
1960 and stall': 

(a) wh..tlwr any dcl'i�in11 has sim:t! 
been taken re�arding th,� number and 
type of airnafts to he purchased 
during the Third Five Year Plan 
period; and 

(bl if so. the detail_.; th<:rl'of'! 

The Deputy Mlnister or Civil Avia
tion (Shri Mobluddln): <a> and {b). 
In addition to the 4th Boeing i07 
Jet aircraft acquired by the Air India 
International Corporation. as indi
cated. in reply to Unstarred Question 
No. 2109 on the 5th St-ptember, 1960, 
the Corporation have placed an order. 
with the approval of the Cenh'al 
Government. for two additional Boe
in!i 707 Jct aircraft estimated to cost 
R$. 8.00 c-rores. Tht> aircraft a.r(' due 
to be. dcli�errg in April

1 
11)62. 

No ded1ion has y.et bee!} tatcep. r� -
1arding th·c type a,�d number of air-

craft to be purchased by the Indian 
Airlines Corporaticn during the Third 
Five Year Plan period. 

National Library for Medical Studies 

4353. Shri Ram Krlsban Gupta; 
Will the Minister of Health be pleas
ed t.o refer to the reply given to 
Starred Question No. 723 on the 6th 
December, 1960 and state: 

(a) whether the proposal for set
ting up of a National Library for 
Medical Studies has since been final
ised; and 

(b) if so, the details of the same? 

The Ml.wster of Health (Shrl Kar
markar): (a) It is not proposed to 
set up a new Library. The existing 
Library attached to the Directorate 
General of Health Servicei; is bein1 
developed so as to make its services 
available to the public outside Delhi 
ah:o. The financial alloration for this 

� pu11><>st- in the Thi rd Plan ha:- not 
yq bPen finalised. 

( b J Dot's not arisE'. 
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Progress in Railways during Second 
Plan

4356 Shri Rajeshwar Patel: Will
the Minister of Railways be* pleased 
to state:

(a) Hit total amount actually spent 
during the Second Fi\e Year Plan;

(b) the additional Railway mile
age constructed during the period;

(c) the total mileage of Railway 
iines doubled;

(d) the restoration of uprooted 
railway lines; and

(e) the total length of railway lines 
converted from narrow and metre 
gauges to broad gauge?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) The
total a-ctual expenditure for the whole 
of Second Five Year Plan is not yet 
avialablc. The total estimated ex
penditure comprising the actual ex
penditure for the first four years

and the Revised Estimate for the 
last year is Rs. 1092 83 crores (ex
cluding Rs. 15 crores set apart for 
P & T and Power Supply Authori
ties in connection with Railway 
Electrification Schemes).

(b) 768*33 miles.

(c) 925*35 miles.

(d) 29*87 miles.

(e) 51*75 miles.
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Development of National Highways

435S. Shri Ajit Singh Sarhadi: Will 
the Minister of Transport and Com
munications be pleased to state:

(a) whether the target of 700 miles 
of missing links, 40 major bridges 
and 3,500 miles of existing sections of 
National Highways has been reach
ed by the end of Second Five Year 
Flan; and

(b) if not, the reasons for the 
shortfall?

The Minister of State in the Minis
try of Transport and Communications 
(Shri Raj Bahadur): (a) According
to the latest position, targets in res
pect of both “improvements” and 
“Major bridges” have been fully 
achieved. There may, however, be 
a small shortfall in regard to “miss
ing links”. The information regard
ing the exact extent of this shortfall 
will be placed on the Table of the 
Lok Sabha when available.

(b) Does not arise.

Train Accident

4359. Shri Subiman Ghose: Will
the Minister of Railways be pleased 
to refer to the reply given to Starred 
Question No. 984 on the 19th Decem
ber, 1960 regarding Train Collision at 
Ultadanga Station, near Calcutta and 
Mau*:

(a) whether enquiry has been com
pleted and if so, the result of it;

(b) whether any injured died subse
quently;

(c) whether any compensation has 
been paid to any;

(d) if so, the quantum in each case; 
and

(e) if not, the reasons therefor?

Hie Deputy Minister of Railways 
(Shri Shahnawas Khan): (a) Yet Sir. 
The accident was due to Tallure of 
Railway staff/

(b) No Sir.

(c) to (e). No claim has been re
ceived so far,

D.V.C. Navigation Canal

4364. Shri Subiman Ghose: Will
the Minister of Irritation and Power
be pleased to refer to the reply given 
to Unstarred Question No. 1833 on 
the f2th March, 1959 and state:

(a) whether the D.V.C. navigation 
canal has started functioning since 
July, 1959 as anticipated;

(b) whether the ferry boat service 
is functioning throughout the year; 
and

(c) if not, what steps are being 
taken in the matter?

The Deputy Minister of Irrigation 
and Power (Shri Hathi): (a) No.

(b) Does not arise.

(c) The navigation canal is likely to 
be opened for traffic by the middle of
1962.

Central Crime Bureau

4361. Shri D. C. Sharma: Will the 
Minister of Railways be pleased to
state:

(a) the progress made so far by 
the Central Crime Bureau set up as 
part of the Railway Board's establish
ment in Delhi for scientific study of 
inter State and inter-Hailway crime 
and criminals; and

(b) the progress made in the expe
riments to provide electronic metal 
detectors at the gates of Railway stores 
depots and workshops to check surrep
titious removal of valuable Railway 
property?

The Deputy Minister of Railways 
(Shri Shahnawas Khan): (a) Within
the short period of its existence of 9 
months, the Central Crime Bureau in 
the Rly. Board has built up various 
useful records, with the help of which 
it has already traced out 3 crime cases 
of inter-State and inter-Railway na
ture, which were otherwise declared
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untraced by the police. The Bureau, 
in collaboration with the Govt. Rail
way Police and local police, has also 
successfully liquidated three gangs of 
criminals.

(b ) The instrument originally de
signed for the purpose, having not 
been found useful, another electronic 
device is being developed.

Foreign Chicks

4362. Shri Ajit Singh Sarhadi: Will 
the Minister of Food and Agriculture
be pleased to state:

(a) what steps are being taken to 
propagate and spread the breed of 
cfiicks and their progeny obtained 
from  abroad which obtained a higher 
weight in shorter time and at lower 
cost in different States; and

(b) whether States have been ac
quainted with this breed?

The Minister of Agriculture (Dr. P. 
S. Deshmukh): (a) The female stock 
o f the breed is being retained for egg 
production so that chicks produced 
therefrom may be further studied for 
broiler production under different cli
matic conditions.

(b) A note on the results achieved 
in the trials made so far has been cir
culated to the various States.

Electrification of Howrah-Burdwan 
Sector

4363. Shri Ajit Singh Sarhadi: Will 
the Minister of Railways be pleased 
to state:

(a) whether the work of electrifica
tion of Howrah-Burdwan Sector has 
been given on contract by global ten
ders; and

(b) if not, what was the method 
adopted to give the contract?

The Deputy Minister <rf Railways 
(Shri S. V. Ramaswamy): (a) Yet
Sir.

(b) Does not arise.

Fish in Chilka Lake
4364. Shri Chintamoni Panigrahi:

Will the Minister of Food and Agricul
ture be pleased to state:

(a) whether the Union Government 
has approved any scheme for increas
ing the fish population in Chilka Lake 
in Orissa during the Third Five Year
Plan;

(b) if so, the nature of such schem
es;

(c ) whether any money has been al
lotted for Orissa in the 1961-62 finan
cial year under this h ead la n d

(d) if so, what amount?

The Deputy Minister of Agriculture 
(Shri M. V. Krishnappa): (a) to (d)
The Union Government has approved 
a scheme for reclaiming the foreshore 
of the Chilka Lake for marine fish 
farming. In addition, a scheme for 
conservation of fisheries is being work
ed  j o i n t l y  b y  t he  Central and the State 
fishesne , research workers at the Balu- 
gaon Research Station, which is a re
search unit of the Central Inland 
Fisheries Research Institute. Under 
the reclamation scheme, the watelands 
in the foreshore of the Chilka Lake 
will be reclaimed to yield paddy 
lands and water areas for flsh farm
ing. Under the research scheme, Bio
logists are studying the life history 
and bionomics of the important com
mercial flsh with a view to recom
mending conservation measures.

The following financial allotments 
have been made for these schemes 
for the year 1961-62:—

(a) Reclamation of foreshore of 
Chilka Lake Rs. 1-40 lakhs.

(2) Applied research on Marine
Biology Rs. (V31 lakhs.

Transport of Articles at Concessional 
Rates by Indian Railways

4365. Shri Acbar: Will the Minister 
of Railways be pleased to state:

(a) the commodities or articles the 
railways transport at special conces
sional rates;



*5M5 Written Answers VAISAKHA 13, 1883 (SAKA) Written Answers 15146

(b) the value and extent of conces
sion shown by the Railways to Gov
ernment departments such as Posts 
and Telegraphs Department, Defence 
Department and any other depart
ment, and the estimated yearly loss of 
income on this account;

(c) the commodities and articles; 
which are carried by the Railways at 
a rate lower than the actual cost; and

(d ) ton mileage of the commodities 
and articles carried by the railways at 
such concessional rales and the loss 
of income on account of such rates 
during the financial years of 1958-59 
and 1959-60?

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) The
information is being collected and will 
be laid on the tabic of the House.

(b ) On a very approximately basis 
and taking the figures of traffic dur
ing 1958-59 the value of concessions to 
the Military traffic and traffic of the 
Post and Telegraph Department works 
out to Rs. 180 lakhs and Rs. 30 lakhs 
respectively.

(c) and (d). It is not possible to 
furnish this information as the Indian 
Railways do not work out the actual 
cost of hauling individual commodities.

Medium Irrigation Projects in Orissa

4366.4Shri Kumbhar: Will the Minis
ter of Irrigation and Power be pleas
ed to state:

(a) whether it is a fact that several 
medium irrigation projects in Orissa 
State sanctioned during the First and 
Second Five Year Plan periods have 
been withheld;

(b ) if so, the number of such 
schemes withheld;

(c ) the reasons for the sam£; and
fd) the steps taken in the matter?

The Deputy Minister of Irrigation 
and Power (Shrl HatM): (a) to (d). 
The information is being collected and 
will be laid on the Table of the House.

Minor Irrigation Projects in Oriaaa
4317. Shri Kumbhar: Will the

Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that several 
minor irrigation projects in Orissa 
State sanctioned during the First and 
Second Five Year Plan periods have 
been withheld;

(b) if so, the number of such 
Schemes withheld;

(c ) the reasons for the same; and
(d) s ( ps taken in the matter?
The Deputy Minister of Agriculture 

(Shri M V. Krishnappa): (a) to (d).
Information is being collected from 
the State Government and will be 
placed on the Table of the Sahha when
received.

Production of Fibreg for Rope Industry

4Uta /  Shr* Shree Narayan Das:
\  Shrl Radha 1UWMMIT

Will the Minister of Food and Agri
culture be pleased to state:

(a) what is the present position 
with regard to production of fibres for 
rope making in the country;

(b) the steps taken so far for the 
development of fibres production;

(c ) whether there is any scheme for 
such development during the Third 
Five Year Plan; and

(d) if so, the important features of 
such a scheme?

The Mloiiiter of Agriculture (Dr. 
P. 8. Deshmukh): (a) The fibres
used for rope making are (i) sisal
(ii) sann hemp (iii) mesta and (iv)
eoir. Annual production of these 
fibres in the country is estimated as 
under —

(tj Sisal ».o:x> tout*
<ii) Sann hemp *0.00  ̂ ton*
('iii' Men a -
(iv) Coir . 1.50,000 font

Separate figures of these fibres used 
tor rope making are not available.



b) to (d). Schemes for improve
ment in quality and yield of sisal and 
mesta have been taken up.

It is proposed to set up a Research 
Station in Orissa to undertake re
search on sisal cultivation during the 
Third Plan period. A sisal develop
ment scheme aiming at increasing 
the production of sisal in the country 
to meet the present requirements of 
the rope industry is proposed to be 
taken up in the sisal growing States 
in India.

A scheme on improvement in yield 
and quality of sann hemp is also 
proposed to be taken up during the 
Third Five Year Plan period.
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Acquisition of Land in Dhabaijala, 
Tripura

4370. Shri Dasaratha Deb: Will the
Minister of Food and Agriculture be
pleased to slate:

(a) whether the Government have 
rcveived any representation from the 
people of Dhabaijala and Aralia 
against acquisition of the Dhabaijala 
in Sonamura Division. Tripura;

(b ) if so. the nature of representa
tions; and

(c) whether the scheme for acqui
sition of the Jala has been abandoned 
due to opposition to it?

The Deputy Minister of Agriculture
(Shri M. V. KHshnappa): (a) Yes.

(b ) Opposition to the proposed 
acquisition of a few strips of privately 
owned land required for improving 
the drainage of the Jala.

(c) No.

Wriiten Answers 15145MAY 3, 1961
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Development of Fisheries in Madras

4372. Shri Elayaperumal: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether any amount has been 
sanctioned to Madras State to develop 
fisheries in that State;

(b) if so, the total amount which 
has been sanctioned for the purpose 
for the year 1959-60 and 1960-61; and

(c) if no amount has been sanction
ed the reasons therefor?

The Deputy MHriaUr mi Afriealtan 
<8M ML V. K tM n pp b): (a) An

allocation of Rs. 95*14 lakhs was made 
under the Second Five Year Plan for 
fisheries development schemes in 
Madras State. The allocation for 
this purpose under the Third Five 
Year Plan is Rs. 222 lakhs.

(b) and (c). Separate figures in 
respect of sanctions issued during the 
last two financial years are not avail
able as under the revised procedure 
such sanctions are included under 
the Head of Development 'Animal 
Husbandry, Dairying and Fisheries*. 
A statement showing the amounts 
sanctioned to the State of Madras 
during the years 1959-60 and 1960-61 
in respect of this Head of Develop
ment is given below.

S t a t e m e n t

(Rs.injakhn)
1959-60 1960-61

Net amounts Provisional strict ioi*
sanctioned

Loan Oram Loans Grant

20 34 21 15 39 14 25 #2

Minor Irrigation Works in Madras 
State

4373. Shri Elayaperumal: Will the
M mister of Food and Agriculture be
pleaded to state what amount was 
.'Allotted to Madras Stale for the im
provement of Minor Irrigation Works 
in the years 1959-60 and 1960-01?

Th<« Deputy Minister of Agriculture 
(Shri M. V Krishnappa): The total
allotment for Minor Irrigation 
Schemes of Madras for 1959-00 and 
1960-61 waLS Rs. 139*50 lakh* and 
Rs. 173 07 lakhs respectively. This In
cluded an amount of Rs. 85 00 lakhs 
in 1959-60 and Rs. 99 00 lakhs in 1960
61 for improvement of Minor Irriga
tion Works.
Rural Electrification in Madras State

4374. Shri Elayaperumal: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether any amount has been 
sanctioned to Madras State for rural 
electrification;



(b) if so what amount has been 
sanctioned tor the years, 1958-59, 1959-
<60 and 1960-61; and

(c) if not, the reasons therefor?

The Deputy Minister of Irrigation 
and Power (Shri Hathi): (a) to (c ).
During the first three years of the 
Second Five Year Plan, no financial 
assistance was sanctioned specifically 
for  rural electrification schemes. These 
were financed out of the loans ad
vanced to the State for Miscellaneous 
Development Schemes, and for  expan
sion of pow er facilities for increasing 
employment opportunities. A scheme 
.( f Central loan assistance for rural 
electrification was introduced in 1959- 
<10. No loan under this scheme was 
asked for by the Government of 
Madras. The roans advanced to the 
State during the years 1958-59. 1959-60 
and 1960-til under the programme of 
expansion of power facilities for in
creasing employment opportunities are 
given below :—

(Rupees in lakhs)
1958-59 19 79
1959-60 1-97
1960-61 —

In addition to the above loans, Cer
tain materials and equipment obtained 
under T.C.M. aid were also given to 
the State Government for rural e lec
trification. The cost o f such materials, 
which has been treated as loan to the 
State Government, is given below :—

1958-59 Rs. 35.73.839
1959-60 —
1960-61 Rs. 67,034 

Hard Coke Wafon
4375. Shrl Tadav N a ray an Jadhav:

W ill the Minister of Railways be 
pleased to state:

(n) whether it is a fact that a 
wagon of Hard Coke-wagon No. 6028
E.R. l>ooked on 3rd February, 1961 
from Pathardih to Lasalgaon, is lying 
at Byculla, Bom bay:

(b) whether it is also a fact that this 
is the third instance of its kind, and
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the Niphad Taluka Halwai Hotel 
Union, Coal Depot, Lasalgaon have
complained repeatedly about the in
convenience that has been felt by 
them; and

(c ) who are the persons responsible 
and what steps have been taken
against their lapses?

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) and (b).
This wagon which was w rongly re
ceived at Byculla on 18th February,
1961 was connected on 14th March,
1961 and sent to the correct destina
tion Lasalgaon where delivery of the 
contents thereof was given to the 
Niphad Taluka Halwai Union Coal 
Depot on 29th March. 1961.

It was only in this case that a com 
plaint was lodged with the Central 
Rai lwny.

(c) Responsibility of the staff is 
being fixed

Representation against B.D.O., Kalla- 
sahar, Tripura

4376 Shri Dasaratha Deb: Will the 
Minister of Community Development 
and Cooperation be pleased to state:

(a) whether any representation has 
been received by Tripura Adm inistra
tion against the Block Development 
Officer, Kailasahar, Tripura recently;

(b) if so. the nature of representa
tion: and

(c ) the steps taken in the matter?

The Deputy Minister of Community 
Development and Cooperation (Shrl
B. S. Murthy): (a) Yes.

(b* Irregularities concerning the 
construction o f  Village Level W orkers' 
quar t o rs and misuse of Government 
transport have been alleged in the 
representation.

(c )  The matter is under investica- 
tk>n by the Tripura Adiministration.
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Tarn Sales and Purchase Co-operative 
Society, Tripura

4377. Shri Dasaratha Deb: Will the 
Minister of Community Development 
and Cooperation be pleased to state:

(a) whether the accounts of Yam 
Sales and Purchase Cooperative 
Society of Tripura have been audited 
in 1959-60; and

fb) if so, the main features of the 
Audit Reports?

The Deputy Minister of Community 
Development and Cooperation (Shri
B S. Murthy): (a) The audit of the
Yarn Sales and Purchase Society of 
Tripura for the Cooperative years 
195K-T;9 and 195!) 60 j; in progress. 
This society was converted in 1960-61 
into an Apex one under the style “The 
Tripura State Industrial Cooperative 
Sociev Ltd.” Audit of this Apex 
society for 1960-61 will be taken up 
after the close of the cooperative 
year i.e. after 30th June, 1961.

(b) As the audit has not yet been 
com pleted— the question does not 
arise.

Opening of a Railway Hospital at 
Basti

4378 Shri Ram Shankar Lai: Will
the Minister of Railways be pleased 
1o state:

(a) whether between Gorakhpur 
and Gonda a distance of more than 
90 miles on North Eastern Railway 
there is no Railway Hospital or dis
pensary and the services of non-rail
way doctors have to be often called 
for;

(b) if so,  whether it is proposed to 
open a railway hospital, dispensary or 
a health centre at Basti midway bet
ween Gorakhpur and Gonda; and

(v) when the proposal is likely to 
be implemented?

The Deputy Minister of Railways 
(8bri Sfcataawaa Khan): (a) There

is no Railway Hospital or dispensary 
between Gorakhpur and Gonda but
there are no reports about non-Rail
way Doctors being called in for ser
vices to be rendered to Railway em
ployees.

(b) and (c). There was a proposal 
to provide a Health Centre at Basti 
during 1961-62. but the same has been 
deferred to 1962-63.

Warehouse for Tea at Calcutta

4379. Shri P C. Borooah: Will the
Minister of Transport and Communi
cations be pleased to state:

(a) whether Governm ent have sanc
tioned the construction of a multi- 
storeyed and air-conditioned ware
house for tea at Calcutta;

(b) if so, at what cost; and
(c) what action has been taken in 

that direction so far?

The Minister of State in the Min
istry of Transport and Communica
tions (Shri Raj Bahadur): (a) Yes.

(b) Rs. 115 65 lakhs.

(c) The foundation work for the 
Tea Warehouse has been completed. 
The construction of the superstructure 
is in progress.
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CoUegnes of Cateriaf

4S84. Shri Naajappan: WiU the
Minister of Food and Africvltvre be
pleased to state:

(a) the number of colleges of cater
ing to be set up in the conn try;

(b) the places where they will be
set up;

(c) thi aids to be given by the 
Centre and the States; and

(d) the subjects proposed to be 
taught and the nunibor of persona
to be trained in each of these colleges?

The Deputy Minister of Food and 
Agriculture (8hrt A. M. Thonaa): (a)
and (b). There is a proposal under 
consideration to re-organise and put 
on a permanent footing the exicUag 
College of Catering and InctitutioMl
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Management at Bom bay and to estab
lish similar institutions in other im
portant cities such as Delhi, Madras 
and Calcutta. The exact number of 
institutions to be set up and their 
locations are matters which are still 
under examination.

(c) The capital and recurring costs 
will have to be shared by the State 
fcnd Central Government. The pattern 
of sharing of costs is under considera
tion in consultation with the State 
Governm ent concerned.

(d ) These details are being w orked 
out.

Coastal Shipping:

4335. Shri Muhammed Elias: Will
the Minister of Transport and Com
munications be pleased to state:

(a) what is the reason for decrease 
in the cargo of coastal shipping;

(b ) whether it is a fact that m ove
ment of salt by coastal vessels has 
fallen down to a great extent;

(c ) if so, what is the reason for this; 
and

(d) what steps are being taken to 
improve the situation?

The Minister of Slate in the Min
istry of Transport and Communica
tions (Shri Raj Bahadur): (a) There
has been no appreciable decline in the 
total volume of the coastal trade 
during recent years.

(b ) und (c ). The movement of salt 
by the coastal vessels is from West 
Coast to Calcutta and from Tuticorin 
to Calcutta. W hile the movement of 
salt in the form er sector has fallen, 
it has been off-set to a great extent 
by Increase in the movement of salt 
from Tuticorin to Calcutta However, 
there has been some reduction in the 
coast?! salt traffic due to partial diver
sion. by . rail, o f the traffic from  the 
West. Coast ports to Calcutta.

(fl)..G overnm ent have decided to 
incty'a.^c. the volume o f . anpuai traffic 
of coal from Calcutta to the South

Indian and West Coast ports from  one 
million to two m illion tons. In order 
to make the em ploym ent o f colliers 
economical and to provide return 
cargo to colliers discharging coal at 
West Coast ports, efforts are also 
being made to divert, by sea, the rail 
traffic o f salt from West coast ports 
to the Calcutta area.

Unauthorised Colonies in New Delhi

4336. Shri Bal Raj Madhok: W ill
the Minister of Health be pleased to
state:

(a) the names of unauthorised colo
nies o f New Delhi with the follow ing  
details:

(i) the number of houses;

(ii) the number of vacant plots o f  
land;

( iii > whether the colony came into 
existence before or after the Delhi 
Municipal Corporation Act;

(b) the particulars of unauthorised 
colonies regularised and approved 
during the last three years; and

(c) the principles on the basis of 
which the colonies referred to in part 
( b ) a bo v e were a pp r o v ed ?

The Minister of Health (Shri Kar*
m arkar): (a) There are no unautho
rised colonies in the jurisdiction of 
New Delhi Municipal Committee ex 
cept the unauthorised jhuggies and 
labour tamp., scattered around New 
Delhi.

(b ) and (c) Do not arise.

Loss of Service by Railway Employees
4387. Shri Subiman Ghose: Will the 

Minister of Railways be pleased to 
state:

(a) whether services of any Rail
way employee? in Eastern and South 
Eastern Railways were t^rminAted 
according to Rule 149 of the Rail
way Establishment Code Vol. I (1959 
Edition) in 1960 >:£nct"19&l (upto 
M arch);
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(b) if so, the number of such em
ployees Zone-wise and the class to 
which they belong; and

(c) how many of them lost services 
for (i) accidents (ii) corruption (iii) 
gross misconduct to high officials and
(iv) other reasons?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) Yes.
The Hon'ble Member has perhaps in 
mind the cases of exercise of sum
mary powers by General Managers.

( b) Eastern Railway . . 1
South Eavern Railway . 2
All three belonged to Class 

III. . . .
(1) Accidents . Nil
(11) Corruption . . 2
(in) Assault on supervisory

official. . . . 1
(ir) Other reasons . Nil

nwi jtI st *  gftqbprm

^  tnrt TPTT : WT

?>Tt f i r :

^rfhf 'T^rfn,' q^jRT afr

w.f^r,*fi f'-sTTr if fr-vfr - fr  srnr 
'ifor'SR.S WT'H VTT fV*1T 
fsr-i t t  >0 ?rr*r Kif t  =t ithrv 

w r ^  ; *rk

I * )  fa'TI W ff «Ti’ Vi JTlTf'l f fW H  
^ rra m r *r <r<f)r vfrij.-Tmnri Jp

ffrwrf wt*
( v )  ■ ( * ) .  3 rm .r0 - s v r f t  vY in
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Delhi Milk Scheme

4389. Shri A. M. Tariq: Will the
Minister of Food and Agriculture be
pleased to stated '
/■■•Wjwhfctb*if #  fact .that* certain
instances of malpractices in handling

of collections from booths installed 
under the Miik Supply Scheme have 
come to the notice Government;

(b) if so, the details thereof; and

(c) the act'On Government pro
posed to take in the matter?

The Deputy Minister of Agriculture 
(Shri M. V. Krishnappa): (a) to (c). 
So far, only one instance where a 
Depot Manager failed to make over 
the correct amount, has come to the 
notice of Government. The accounts 
of the Depot Manager were, therefore, 
checked and the full amount o f 
Rs. 1 023*00 remitted short by him,, 
has been realised from him. The 
services of the Depot Manager con
cerned have been dispensed with and 
suitable action is being taken against 
the cash clerk concerned for failing to- 
find out the short credits by the Depot 
Manager.

Scarcity of Water in Jangpura,
New Delhi

4390. Shri Ram Garib: Will the
Minister of Health be pleased to 
state:

(a) whether it is a fact that there 
is a Rreat scarcity of water in Jang
pura area in New Delhi;

(b) whether Government have re
ceived any representations in this 
regard;

(c) whether it is a fact that water 
connections for domestic use are not 
issued in this area whereas water con
nections for commercial use are being 
used and if so, what are the reasons 
for the same; and

(d) what steps Government propose 
to take to mitigate the hardships of 
the residents of that area?

The Minister of Health (Shri Kar- 
markar): (a) There is actually no 
scarcity of water supply in Jangpura 
area. On the other hand it is pre
sumed that this question is mainly 
enfutrtwd wjih Bhogal. aroa where 

wpply ** jng given, at pre**ru
only through public hydrants.



15163  Written Answers MAY 3, 1961 Written Answers 15164

(b) Only one or two casual com
plaints have been received by the 
Delhi Municipal Corporation regard
ing low pressure in Jangpura Exten
sion area.

(c) Water connections are being 
given to those houses where flush 
system of drainage is installed as well 
.as to dispensaries, schools and tem
ples i.e., not only for domestic but also 
for commercial, educational and reli
gious purposes without any discrimina
tion, provided proper drainage exists.

fd ) In order to im prove the pres
sure in the areas of Jangpura, Bhogal, 
Nizamuddin, etc*- a new trunk main 
is being laid from Hardinge Bridge to 
Nizamuddin which is expected 10  be 
completed in about a month.

P, & T Building, Amritsar

4391. Shri Bal Raj Madhok: Will the 
Minister of Transport and Communi
cations pleased to state:

(a) whether it is a fact that the 
funds of the sanctioned electric esti
mates for the Departmental buildings 
of Amritsar Telegraph Sub-Division 
were utilised for the Congress Session 
at Amritsar in 1956;

(b) whether the diversion of funds 
from sanctioned departmental esti
mates for political conferences is 
permissible under the rules; and

(c) if not, what action Government 
propose to take against those respon
sible for it?

The Minister of Transport and Com
munications (Dr. P. Subbarayan): (a)
No funds of any sanctioned electric 
estimate for the departmental build
ings in Amritsar Telegraph Sub-Divi
sion were utilised for the Congress 
Session.

(b) and (c). Do not arise.
P. Mi T. Employees in Punjab Circle

4392. Shri Bal Raj Madhok: Will the 
Minister of Transport ftai Comamni-

be pleased to state:
(a) the total number of officials fac

ing departmental disciplinary proceed

ings in Punjab Circle and how many 
of them have been suspended;

(b) the number of appeals against 
disciplinary proceedings lying undis
posed in the Punjab Circle;

(c) whether it is a fact that some 
of the officials under suspension in 
Punjab Circle have not been paid the 
suspension allowance in full for the 
last one year and a half; and

(d) if so, what action Government 
propose to take in the matter?

The Minister of Transport and Com
munications (Dr. P. Subbarayan):
(a) Out of 1 71 officials facing depart
mental proceedings On 1-4-1961, 37
were under suspension.

(b ) 97.
(c ) No, Sir.
(d ) Does not arise.

Steps for Immunisation against 
Whooping Cough etc.

4393. Dr. Sushila Nayar: Will the 
Minister of Health be pleased to state:

(a) whether the attention of the 
Government has been drawn to the 
reports of untoward results of whoop
ing cough immunisation;

(b) what is the extent of the use 
of triple vaccine for immunising 
children against diphtheria, tetanus 
and whooping cough; and

(c) whai steps, if any, have been 
taken to provide and popularise the 
use of immunisation against diphtheria 
and tentanus only?

The Minister of Health (Shri Kar- 
markar): (a) Yes. Whooping cough 
vaccine sometimes gives rise to un
toward reactions but these reactions 
are usually very slight and are in no 
way different from the reactions pro
duced by other prophylactic inocula
tions. In some cases allergic mani
festations appear as & result of hyper- 
sensitiveness of the individual. In 
very rare cases encephalopathy may 
occur but this complication can be 
prevented bf  avaMtaf administration
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of the vaccine if there is a history of 
convulsions in the child or in the 
family; or the child has just recovered 
from an infectious disease; or is cutt
ing teeth.

(b) The extent of the use in India 
of triple vaccine for immunising 
children against diphtheria, tetanus 
and whooping cough is very limited 
at present because of the non-availa
bility of this vaccine in sufficient quan
tities.

(c) The Government of India have 
decided to arrange for the produc
tion of triple vaccine at the Central 
Research Institute, Kasauli, in coUa- 
boration with W.H.O. and UNICEF 
to combat whooping cough, tetanus and 
diphtheria.

A W.H.O. short-term consultant ar
rived recently to advise on the struc
tural alterations to the existing labo
ratory and on the techniques to be 
followed in the production of the 
triple vaccine on a large scale. The 
UNICEF equipment is also likely to 
arrive shortly and the production will 
commence thereafter.

Necessary steps to popularise the 
use of triple vaccine to combat whoop
ing couph. tetanus and diphtheria, will 
be taken after sufficient quantities of 
that vaccine become available for use.

Telephone Exchange, Imphai

4394. Shri L Achaw Singh: Will the 
Minister of Transport and Communi
cations be pleased to state:

(a) whether it is a fact that the 
proposed scheme for extension of 100 
telephone lines for Imphai has not 
been sanctioned by the Director of 
Posts and Telegraphs at Shillong for 
the last two years; and

(b) if so, the reasons therefor?

The Minister of Transport and Com- 
nomleatlons (Dr. P. Sabbarayan): (a)
and (b). The scheme has already been 
sanctioned Hi September, 1999. The 
installation will be taken in hand as 
soon as requisite materials are receiv
ed.

Settlement of Landless Labourers in 
Punjab

4395. Shri Ram Krishan Gupta: Will 
the Minister of Food and Agriculture
be pleased to state:

(a) whether any amount was given 
to Punjab Government for settlement 
of landless labourers during the 
Second Five Year Plan;

(b) if so, total amount given;

(c) whether it has been fully utilis
ed; and

(d) the total number of landless 
labourers sf.ttled?

The Minister of Agriculture (Dr. 
P. S. Deshmukh): (a) to (d). Prior to 
integration with Punjab, the erstwhile 
PEPSU Government had formulated a 
scheme for the resettlement of ejected 
tenants and landless agricultural 
labourers under the Pepsu Tenaceny 
and Agricultural Lands Act, 1955. An 
amount of Ks. 14:20 lakhs was allocat
ed at the beginning of the Second Five 
Year Plan for the scheme. This Act 
was subsequently amended by the 
Government of PEPSU on the eve of 
merger and the provisions under 
which the wastelands (on which re
settlement had to take place) were 
to be acquired were repealed. In the 
absence of any legal provision, the 
scheme was dropped by the Punjab 
Government.

Considerable progress has already 
been made in the work relating to as
sessment of surplus areas and prepara
tion of lists of tenants eligible for re
settlement under the Punjab Security 
of Land Tenures Act, 1953, and the 
Pepsu Tenancy and Agricultural Lands 
Act, 1955. In the TWrd Five Year 
Plan the State Government have in
cluded the following two schemes:—

(i) Resettlement of landless agri
cultural workers who will be 
resettled on a part of the 
surplus area which is being 
assessed under the Punjab 
Security of Land Tenures Act,
1963, and the Pepsu Tenancy

492(Ai) LSD—4.
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and Agricultural Lands Act, 
1955. — Rs. 85 lakhs.

(ii) Settlement of Harijans and 
agricultural workers under 
the East Puniab Utilization of 
Lands Act, 1949. Rs. 15 lakhs.

TOTAL:— Rs. 1 crore 
500 ejected tenants have been re

settled by the State Government on 
surplus lands upto 31st October, i960.

Laying of Underground Cables on 
S. E. Railway

4396. Shrlmati Malmoona Sultan:
Will the Minister of Transport and 
Communications be pleased to state:

(a) whether the attention of Gov
ernment has been drawn to the fact 
that the electrification of certain reg
ions of the South Eastern Railway 
has been badly delayed on account of 
the failure of P. & T. Department to 
complete the laying and connecting of 
underground cables; and

(b) if so, the reasons for this delay?
The Minister of Transport and 

Communications (Dr. P. Subbarayan):
(a1) The P. & T. works are coordinated 
with the works of the Railway and 
power supply administrations. No 
serious delays have arisen on account 
of P. Sz T.

(b) Does not arise.
Locos out of commission on Western 

Railway

4S97. Shrlmati Malmoona Sultan:
Will the Minister of Railways be 
pleased to state:

(a) whether it is a fact that as many 
as thirty or forty per cent locomotives 
on the Western Railway and serving 
Kandla Port are out of commission; 
and

(b) if so, the reasons therefor?

The Deputy Minister of Railways 
(Shrl S. V. Ramaswamy): (a) Yes Sir.

(b) Trouble with the Hydraulic 
Transmission.

Anti-Locust Measures

4398. Shri D. C. Sharma: Will the 
Minister of Food and Agriculture be
pleased to state:

(a) whether a meeting of the Cen
tral and Rajasthan Government offi
cials was held in Jaipur recently to 
discuss anti-locust measures; and

(b) if so, the outcome thereof?

The Minister of Agriculture (Dr. P.
S. Deshmukh): (a) Yes, on 28th April, 
1961.

(b) The Government of India is res
ponsible for anti-locust operations in 
the “Scheduled Desert Area.” For this 
purpose they have established a Locust 
Warning Organisation with 41 outposts 
with basic technical staff who act in 
close co-operation with the State Gov
ernment and local authorities as well 
as the local population. The manner 
in which thi3 co-operation and coordi
nation of the efforts of all concerned 
should be ensured was discussed at the 
meeting. It was inter alia decided: —

(i) that full co-operation of the 
Panchayats, Panchayat Sami- 
ties and Zila Parishads would 
be secured for this work;

(ii) that rewards wouM be given 
to persons for bringing in first 
correct information about 
locust swarms or settling 
thereof or egg lay or hopper 
apprecance;

(iii) that the additional staff re
quired locally would be en
gaged by the Raiasthan Gov
ernment on behalf of the 
Central Government, and tbe 
quantum of such staff was de
termined.

(iv) that adequate number of 
labourers would be engaged 
for anti-locust operation* right 
from the stage of breeding; 
and

(v) that one aeroplane would be
. exclusiely placed at the dia-
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posal of the Locust Warning 
Organisation for anti-locust 
measures, in Rajasthan.

Casual Labourers in Olavakot Division 
of S. R!y.

4399. Shri V. Eacharan: Will the 
Minister of Railways be pleased to 
state:

(a) the number of casual labourers 
recruited in the Mechanical Engineer
ing and Traffic sections of the Southern 
Railway in Olavakkot Division during 
the period from June, 1960 to March, 
1961;

(b) how many of them have got 
continuous service and have been 
absorbed in permanent vacancies in 
each category;

(c) what is the number of Scheduled 
Castes and Scheduled Tribes candida
tes in each section; and

(d) whether any one has been taken 
through the employment exchanges?

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a)

Mechanical Engineering Traffic
(a) 250 139
(b) Nil
(c) 24 75
(d) Nil
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Manipur Gazette of March 24, 1981 
that the next civic election of Imphai 
Municipal Board will be held on adult 
franchise and that Section 14 of the 
Assam Municipal Act, 1956 will be 
suitably amended; and

(b) if so, the steps taken to imple
ment the decision?

Written Answers  15 172

The Minister of Health (Shri Kar
markar) : (a) Yes.

(b) Action has been initiated for 
undertaking legislation for amend
ment of Section 14 of the Assam 
Municipal Act, 1956, as extended to 
the Union Territory of Manipur, with 
a view to introducing adult franchise 
for Municipal elections in that Union 
Territory.

Removal of Railway Employees from 
Service

4404. Shri S. M. Banerjee; Will the 
Minister of Railways be pleased to
state:

MAY 3, 1961
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Elections to Imphai Municipal Board
4MS. Shrl L. A chaw Siofh: Will 

the Minister of Health be pleased to 
state:

(a) Whether the attention of the 
Government has been drawn to the

(a) whether some employees of the 
office of Divisional Supdt., Lucknow 
who were actually working during 
the entire period of July, 1960 Strike 
have been removed from service on 
the grounds of participation in Strike;

(b) if so, the charges against them;

(c) the number of such employees;

(d) the steps taken by Govern
ment in the matter; and

(e) what decision, if any, has been 
taken on their apeals submitted on 
the 14th February, 1961?

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) No;

(b) to (e) Do not arise.
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Aircraft Industry
f  Shri S. M. Banerjee:
| Shri Aurobindo Ghosal;
| Shri Prabhat Kar:

4405.  ̂ Shri Tridib Kumar 
| Chaudhuri: 
j Shri T. B. Vittal Bao:
I^Shri Dasaratha Deb:

Will the Minister of Transport and 
Communications be pleased to state:

(a) whether it is a fact that a 
memorandum regarding starting cf 
manufacturing units of aircraft and 
allied spares and complete nationali
sation of aircraft industry signed by 
nearly 5000 people of West Bengal 
including several members of West 
Bengal Legislative Assembly has been 
submitted to Government;

(b) whether this has been consider
ed; and

(c) if so, the reaction of Govern
ment in regard thereto?

The Deputy Minister of Civil Avia
tion (Shri Mohiuddin): (a) to (c)
Yes, Sir. A number of identical re
presentations addressed to the Prime 
Minister have been received by the 
Government in which the following 
two demands are made:—

(i) Demand for starting a manu
facturing unit for the air
craft industry at Dum Dum; 
and

(ii) Demand for completing the 
programme of nationalisation 
of air transport industry.

With regard to Demand No. (ii), a 
policy statement has already been 
made by Deputy Minister of Civil 
Aviation in the Lok Sabha on 1 st 
December, 1960.

As regards demand No. (i)f the 
manufacture of spare parts is under 
consideration.
Working In Post Offices on Republic

Day
4496. Shri Subiman Ghose: Will

the Minister of Transport and Com
munications be pleased to state:

(a) whether some clerks worked in 
the Asansol Post Offices under Poft

Master General, West Bengal Circle 
on 26th January, 1961;

(b) whether they volunteered their
services on that date or were made 
to work;

(c) if they were forced to work, 
the reasons for such compulsion; and

(d) whether in any other Post Offi
ces under P.M.G., West Bengal Circle 
the employees were made to work 
on that date?

The Minister of Transport and
Communications (Dr. P. Subbarayan):
(a) Yes.

(b) and (c). The staff of delivery 
post offices are brought on «Juty by 
rotation on postal holidays as a limit
ed service particularly one delivery 
is rendered to the public even on 
postal holidays.

(d) Yes, not only in West Brrgal 
Circle but also in other Circles.

Building for Monitoring Station, 
Calcutta

4407. Shri Subiman Ghose: Will
the Minister of Transport and Com
munications be pleased to state:

(a) whether any permanent build* 
ing for monitoring station in Calcutta 
has been constructed;

(b) if so, at what cost and in which 
part of the city the building is situ
ated; and

(c) when it will start functioning?

The Minister of Transport and 
Communications (Dr. P. Sabhara- 
yan); (a) Yes.

(b) Cost—Rs. 2,61,000 Locality—6th 
mile stone, Budge-Budge Road, Cal
cutta (Near Gopalpur village).

(c) Expected to be ready for ope
ration by December, 1961.
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Train Examiners

aaar /  Ranbir Singh; 
v \  Shri Ganpati Ram:

Will the Minister of Railways be 
pleased to state;

(a) whether it is a fact that the 
Train Examiners in the scale of 
Rs. 150—225 who qualified prior to 
10th February, 1958 in the Suitability 
Test have been treated Senior to 
those who qualified subsequently on 
the Northern Railway;

(b) if so, whether the same has 
been implemented in the Delhi Di
vision also; and

(c) whether it is also a fact that 
the representations of the personnel 
who were adversely affected have 
been considered and rejected by the 
General Manager, Northern Railway; 
and

(d) if so, the reasons therefor?
The Deputy Minister of Railways 

(Shri Shahnawaz Khan): (a) and
(b). Yes, Sir.

(c) Yes, by the Chief Personnel 
Officer, Northern Railway.

(d) The decision to treat the per
sons who qualified prior to Febru
ary 1958 as senior to those who qua
lified subsequently is applicable to 
all the Divisions of the Northern 
Railway and no exception could be 
made in respect of staff of Delhi 
Division.
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Diversion of Drain No. 8 into 
Najafgarh Jhil, Delhi

dim / Shri C K Nalr:• \  Shri Naval Prabhakar:
Will the Minister of Irrigation and 

Power be pleased to state;
(a) whether it is a fact that part 

of the drain No. 8 is being diverted 
into the Najafgarh Jhil which will 
create bigger logging problems for 
the State of Delhi;
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(b) whether the Punjab Govern
ment consulted the Delhi Adminis
tration or the Central Government in 
this connection; and

(c) what steps do Government 
propose to take to protect Delhi area 
from such a menace?

The Deputy Minister of Irrigation 
and Power (Shri Ilathi): (a) A cut
with a discharging capacity of 450 
cusecs as recommended by the Three- 
man Committee appointed by the 
Ministry of Irrigation and Power has 
been agreed to from the outiall of 
drain No. 8 to the Najafgarh jheel 
for relieving drainage congestion in 
Jahazgarh area, subject to the condi
tion that the following works should 
be completed before the operation of 
the cut:—

(i) Diversion channel from 
Gohana via Punjab territory 
to the river Yamuna;

(ii) Najafgarh Drainage Scheme, 
Phase II;

(iii) Control regulators on the 
proposed cut; and

(iv) Further enlargement of 
Najafgarh drain.

The additional waters from the Jahaz
garh area would be permitted to pass 
into the jheel only after the attain
ment of water level at R.L. 688.

(b) The drainage problem of areas 
adjoining Delhi and Punjab was 
considered at a meeting held in the 
Ministry of Irrigation and Power on 
29th October, 1960. The representa
tives of the Central Government, the 
Delhi Administration and the Punjab 
Government were present. In this 
meeting, a three-man Committee was 
appointed for examining the drain
age problems. This Committee’s re
port was accepted by all concerned, 
and as far as the cut from Jahazgarh 
area to the Najafgarh jheel was con
cerned, the conditions indicated in 
reply to (a) above were stipulated.

(c) In view of (a) and (b) above, 
this does not arise.

Drinking water supply in Dellii

44H /S h r i  C. K. Nair:
\  Shri Naval Prabhakar:

Will the Minister of Health be 
pleased to state:

(a) the name of the Ministry which 
is responsible for the full supply of 
drinking water for the city of Delhi;

(b) the schemes which are under 
way for ensuring the full supply of 
drinking water for the city within 
the Third Five Year Plan, and

(c) the total cost involved in these 
schemes.

The Minister of Health (Shri Kar
markar) : (a) The Municipal Cor
poration of Delhi is responsible for 
the supply of drinking water to 
Delhi. The Ministry responsible for 
answering question in Parliament re
garding water supply to Delhi is the 
Ministry of Health.

For giving directions to the Muni
cipal Corporation of Delhi under Sec
tion 487 of the Delhi Municipal Cor
poration Act, 1957 (No. 60 of 1957), 
the Ministry of Home Affairs are the 
administrative Ministry.

(b) During the Third Five Year 
Plan it is proposed to increase the 
capacity of Water Works from 90 to 
130 million gallons per day and all 
works to achieve this, such as raw 
water pumps, mains, treatment plants 
reservoirs, Venturi Meters, Distribu
tion Mains etc. have been included in 
the Third Five Year Plan.

(c) The estimated cost of schemes 
approved to be included in the Third 
Five Year Plan is Rs. 500 32 lakhs.

Diversion of Drain No. S Into Jamana

f  Shri C. K. Nalr:
4UZ*\Shri Naval Fratfcakar:
Will the Minister of Irrigation Mad 

Power be pleased to state:
(a) whether the Government have 

received any complaints from some



villagers in Delhi regarding the di
version of drain No. 8 of Rohtak into 
Jamuna through drain No. 6;

(b) steps taken by Government to 
rectify their grievances; and

(c) the alignment that Is agreed 
upon between the Central and the 
Punjab Governments?

The Deputy Minister of Irrigation 
and Power (Shri Hathi): (a) The
reply is in the affirmative.

(b) The matter is receiving atten
tion of technical experts of Punjab 
and Central Government.

(c) No alignment has yet been 
agreed to.

Pay scales of Surgeons in Delhi

4413. Shri S. M. Banerjee: Will the 
Minister of Health be pleased to 
state:

(a) whether new pay scales re
commended by Pay Commission for 
the doctors both Assistant Surgeon, 
Grades I and II working under Delhi 
Administration have not yet been 
implemented;

(b) if so, the reasons for the ab
normal delay;

(c) whether some of the doctors 
have been fixed in the scale of Rs. 
375—800;

(d) whether this pay scale was re
commended by the Pay Commission;

(e) whether non-practising allow
ance is paid to all doctors; and

(f) if not, whether they are allow
ed private practice?

The Minister of Health (Shri Kar
markar): (a) and (b). The Pay Com
mission's recommendations for re
vision of the pay scale of the posts 
of Assistant Surgeons, Grade II have 
been implemented.

The posts of Assistant Surgeon, 
Grade I are included in Grade V of 
the Central Health Service. Revised 
scales of* pay for all the Grades of
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the Central Health Service, includ
ing Grade V have been notified. 
Pending the formation of the Central 
Health Service Cadre, however, steps 
have been taken to  prescribe revised 
scales of pay for individual posts in
cluding the posts of Assistant Sur
geon, Grade I.

(c) and (d). No.

(e) Non-practising allowance is 
paid to all the doctors under the 
Delhi Administration except the 
following:—

1 . Principal, Maulana Azad Medi
cal College.

2. Additional Medical Superinten
dent, Irwin Hospital.

3. Medical Officers who have been 
declared as Authorised Medical 
Attendants for the treatment of Gov
ernment servants and their families.

4. E.N.T Specialist.
(f) The following are allowed 

private practice:—
1. Additional Medical Superinten

dent who is holding the additional 
charge of the post of Staff Surgeon, 
Delhi.

2. E.N.T. Specialist.

3. Medical Officers who have been 
declared as Authorised Medical 
Attendants are allowed private prac
tice among the families of entitled 
Government servants only.

Electrification between Sambalpur and 
Rourkela Stations

4414. Shri P. G. Deb: Will the 
Minister of Railways be pleased to 
state:

(a) whether any progress has been 
made regarding the electrification of 
Railway Stations between Sambalpur 
and Rourkela;

(b) if so, the total amounts sanc
tioned for the same; and

(c) when the work is likely to be 
completed?
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The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) to (c). 
Between Sambalpur and Rourkela, 5 
stations namely Rourkela, Rajgangpur, 
Jharsuguda, Sambalpur Road and 
Sambalpur have been electrified at an 
approximate cost of Rs. 67,921. Elec
trification of Panposh station at an 
anticipated cost of Rs. 5,000 have 
been included in 1961-62 Works Pro
gramme.

Water Scarcity for Irrigation in Orissa
4415. Shri P. G. Deb: Will the

Minister of Irrigation and Power be
pleased to state:

(a) whether Government are aware 
of the fact that there is a great scar
city of water for irrigation purposes 
during summer months in Aunli area 
of Sambalpur district in Orissa; and

(b) if so, the steps taken to ease the 
situation?

The Deputy Minister of Irrigation 
and Power (Shri Hathi): (a) and (b). 
The information is being collected and 
will be laid on the Table of the House.

Community Blocks In Sambalpur 
District

4416. Shri P. G. Deb: Will the Min
ister of Community Development and 
Cooperation be pleased to state:

(a) the number of community 
blocks which have been opened in 1980 
in the Sambalpur District;

(b) the names of the blocks and the 
amount spent on each block; and

(c) why no blocks have been open
ed in Deogarh sub-division so far?

The Deputy Minister of Community 
Development and Cooperation (Shri
B. S. Murthy): (a) 4 Pre-extension
blocks were opened in Sambalpur 
District in 1960. Besides this 2 Pre
extension blocks of Maneswar and 
Anbabhona which were opened in the 
District in 1959 were also converted to 
Stage-I in 1960.

(b) The names of the 4 Pre-ex ten
sion blocks opened in 1960, and the 
expenditure incurred in each of those 
blocks are as follows:

Rs.
(1) Rairakhol 5,500-00 (up to Feb., 1961)
(2) Bijcpur 6,947.00 (up to March, 1961)
(3) Deogarh 558 00 (up to Feb., 1961)
(4) Jujumara 991 00 (up to Feb*. 1961)

(c) In Deogarh sub-division, Deo
garh block was opened in October, 
1960 and Barkote block in April, 1961.

Bhubaneshwar-Rourkela Bus Service

4417 Shri P. G. Deb: Will the
Minister of Transport and Communi
cations be pleased to state:

(a) whether Government are aware 
of the fact that people are put to 
great difficulty during summer by 
travelling in Government Buses from 
Bhubaneshwar to Rourkela;

(b) if so, action being taken in the 
matter; and

(c) whether Government propose to 
introduce air-condition bu* service 
during summer on this route?

The Minister of State in the Minis
try of Transport and Communications 
(Shri Raj Bahadur): (a) to (c). The 
information required is being collected 
from the Government of Orissa and 
will be laid on the Table of the House 
as soon as it becomes available.

Bridge over River Brahmini, Orissa
4418. Shri P. G. Deb: Will the

Minister of Transport and Communi
cation! be pleased to state:

(a) whether the Orissa Government 
had requested the Centre for cons
truction of a bridge over the river 
Brahmini near Talchar and Deogarh 
border; and

(b) if so, the action taken in the 
matter?

The Minister of State In the Minis, 
try of Transport and CemmnnAcatlons 
(M il Raj Bahadur): (s) snd (b)
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The Orissa Government first proposed 
the construction of this bridge in 
December 1957 for being financed 
from the Central Fund allocations to 
the State. On reconsideration, the 
State Government modified their pro
posals and in their modified proposals 
this bridge work was not accorded a 
sufficiently high priority. Consequent
ly, this bridge work could not be ac
commodated within the free balance 
in the States allocation account.

National Highway No. 6 in Orissa

4419. Shri P. G. Deb: Will the
Minister of Transport and Communi
cations be pleased to state:

(a) whether the National Highway 
No. 6 passing through Barkote and 
Sambalpur in Orissa has been com
pleted;

(b) how much land was acquired 
for the purpose;

(c) whether it is a fact that Orissa 
wrovernment till now have been charg
ing and collecting land revenue from 
the people whose lands had been ac
quired for the National Highway;

(d) if so, the reason therefor;

(e) the amount of compensation 
paid so far to the people whose land 
was acquired; and

(f) whether the land revenue col
lected has been refunded?

The Minister of State in the Minis
try of Transport and Communications 
(Shri Raj Bahadnr): (a) The entire 
section of National Highway between 
Sambalpur and Barkote is through and 
traffic passes on this route unhamper
ed. Some improvement works are, 
however, being carried out On this 
route.

(b) to (f). The required informa
tion is being collected from the State 
Government and will be laid on the 
Table of the Sabha in due course.

Fruits in Kuchanda Sub-division of 
Orissa

4420. Shri P. G. Deb: WiU the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government are aware 
of the fact that Kuchanda Sub
division in Orissa is famous for 
oranges mangoes and other fruits;

(b) if so, whether the horticulture 
department has any proposals to ex
ploit fruit industry in this area; and

(c) if so, the details thereof?

The Minister of Agriculture (Dr. 
P. S. Deshmukh): (a) Yes.

(b) Yes.

(c) Intensive fruit production drive 
ftas been started since 1960-61 and 
steps have been taken to concentrate 
the cultivation of mango, orange and 
other tropical fruits in this area.
Godowns for Rice Storage in Orissa
4421. Shri P. G. Deb: Will the

Minister of Food and Agriculture be
pleased to state:

(a) whether the Central Govern
ment has constructed any warehouses 
and godowns for rice storage in Orissa 
State:

(b) if so, the amount spent so far 
and the location of places; and

(c) whether any godowns have been 
constructed at Bhojpur and Barkote 
of Sambalpur District and kiakata and 
Bagdia of Dhankanal District in 
Orissa?

The Deputy Minister of Food and 
Agriculture (Shri A. M. Thomas): (a)
and (b). Construction of a godown of 
10,000-ton capacity at Khurda Road is 
in progress and the expenditure so 
far incurred on construction is 
Rs. 3,17,536 against the total estimated 
expenditure of Rs. 17,12,373.

Construction of additional godowns 
of 5,000-ton capacity each at Balasore, 
Bhubaneshwar and Rourkela has been 
approved.

(c) No.
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Trank Telephone Line between 
Sambalpur and Deogarh

4422. Shri P. G. Deb: Will the
Minister of Transport and Communi
cations be pleased to state:

(a) whether Government are going 
to have a direct trunk telephone line 
betaween Sambalpur and Deogarh in 
Orissa;

(b) if not, the reasons therefor; and
(c) whether it is economical to 

have a shorter route instead of the 
lines passing through Kuchinda in a 
roundabout way?

The Minister of Transport and 
Communications (Dr. P. Subbarayan):
(a) No.

(b) A direct circuit is not justified.
(c) No.

Deogarh Hospital in Orissa

4423. Shri P. G. Deb: Will the
Minister of Health be pleased to 
state:

(a) whether Government are aware 
of the fact that the Deogarh Hospital 
in Orissa is not properly staffed ac
cording to Government Regulations;

(b) if so, the reasons for same; and
(c) the present strength of the 

Hospital staff in different sections as 
compared with 1047?

The Minister of Health (Shri 
Karmarkar): (a) to (c). Information 
is being collected and will be laid 
on the Table of the Sabha in due 
course.

Procedure for Supply of Timber In 
Orissa

4424. Shri P. G. Deb: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government are aware 
that the procedure regarding the 
supply of timber or bamboo for the 
construction of houses in Orissa is

very defective and creates difficulties 
for the people to get their demand: 
and

(b) if so, whether this procedure 
will be simplified to enable the people 
to get timber easily?

The Minister of Agriculture (Dr. 
P. S. Deshmukh): (a) and (b). In
formation is being collected and will 
be placed upon the Table of the House 
when received.

Supply of Electricity to Sambalpur 
from Hirakud Project

4425. Shri P. G. Deb: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether Government are aware 
that Sambalpur area is being supplied 
electricity from Hirakud Dam now; 
and

(b) if so, why high rates are charg
ed from the public even now when 
the power is being taken from 
Hirakud Dam?

The Deputy Minister of Irrigation 
and Power (Shri Hathi): (a) Yes.

(b) General hydro-power tariff is 
in force in Sambalpur area since the 
taking over of the Sambalpur Electric 
Supply Undertaking by the State 
Government on 1 st November, 1060. 
No higher rates are being charged.

Post Offices In Orissa
4426. Shri P. G. Deb: Will the

Minister of Transport and Communi
cations be pleased to state:

(a) whether it is a fact that Deogarh 
Post-cum-Telegraph Office in Orissa 
is not properly staffed;

(b) whether there are other Post 
Offices in Orissa which are also not 
properly staffed; and

(c) if so, the action being taken in 
the matter?

The Minister of Transport and 
Communications (Dr. P. Subbarayan):
(a) No.



(ib) In a few post offices there is a 
shortage of one or two official*.

(c) Approved candidates are being 
allotted for filling up the vacancies.

Gliding Club at Bhuvaneshwar

4427. Shri P. G. Deb: Will the
Minister of Transport and Communi
cations be pleased to state:

(a) whether there is any proposal 
to start a gliding club at Bhuvanesh
war; and

(b) if so, when?

The Deputy Minister of Civil Avia
tion (Shri Mohiuddin): (a) No, Sir, no 
such proposal is under consideration 
at present.

(b) Does no  ̂ arise.
Muchkund Hydro-Electric Project
4428. Shrl P. G. Deb: Will the

Minister of Irrigation and Power be
pleased to state:

(a) the progress made regarding the 
construction of Muchkund Hydro
Electric Project so far;

(b) the total amount spent so far; 
and

(c) when it is likely to be complet
ed?

The Deputy Minister of Irrigation 
and Power (Shri Hathi): (a) The
Machkund Hydro-Electric Project has 
been completed with the commission
ing of three units of 17,000 KW each, 
and three units of 21,250 KW each. 
Out of the total generating capacity 
at 114.750 KW, 30% is the 
share of Orissa State. The Orissa 
State took up the construction of 132 
KV transmission line from Machkund 
(Duduma) to Rayagada (Stage-I), and 
from Rayagada to Berhampur (Stage- 
II) together with 33 KV and 11 KV 
branch lines. The Duduma-Raya- 
gada section of the 132 KV Line and 
most of the 33 KV lines have been 
completed, while work on the Raya- 
gada-Berhampur section is in progress.
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Ob) Total estimated expenditure 
upto the end of the Second Plan was
as under:

Andhra Pradesh’s share—Rs. 26.99 
crores.

Orissa’s share—Rs. 7.29 crores.

(c) The works in Andhra Pradesh 
have already been completed. Those 
in Orissa are likely to be completed 
in 1962.

Bamra-Garposh Motor Road in 
Sambalpur, Orissa

4429. Shri P. G. Deb: Will the
Minister of Transport and Communi
cations be pleased to state:

(a) whether it is a fact that The 
motor roads between Bamra and 
Garposh of Sambalpur district in 
Orissa are riot being properly main
tained;

(b) the total amount spent thereon 
in 1959 and 1960; and

(c) whether the work is being 
carried out through the department or 
by contractors?

The Minister of State in the Minis
try of Transport and Communications 
(Shri Raj Bahadur): (a) to (c). Tiv 
information is being collected and 
will be laid on the Table of the Sabha 
in due course.
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Movement of Wagons Loaded with 
Foodgrains

/  Shri R. S. Klledar:
4431# \  Shri Chandak:
Will the Minister of Railways be 

pleased to state:

(a) whether it is a fact that about 
a dozen broad-gauge wagons loaded 
with foodgrains have been standing 
on the goods-loading platform at 
Kareli Railway Station of the Central 
Railway for about 10 days; and

(b) if so, the efforts being made to 
effect their movement in order to 
make room for other wagons to be 
brought there for loading?

Hie Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) No, Sir.

(b) Does not arise.
New Less Noisy Telephone

4432. Shri D. C. Sharma: Will the 
Minister of Transport and Common!- 
cations be pleased to state:

(a) whether it is a fact that a new 
less noisy telephone has been design
ed by the I.T.I., Bangalore;

(b) if so, the brief details about 
the telephone; and

(c) its manufacturing programme?
The Minister of Transport and Com

munications (Shri P. Subbarayan): (a)
Yes, Sir.

(b) The new telephone has been 
developed with an improved telephone 
receiver, improved circuit and bell. 
The improved receiver has a very 
good total quality and a higher 
volume efficiency. A control has 
been provided to reduce the volume 
on short lines as recepflon could be 
too load. Due to high efficiency the 
under-ground cable conductor sizes 
could be reduced, thereby saving coot 
of cables. The volume of the bell 
could also be controlled by a volume 
control knob provided in the tele
phone.

(c) 10,000 telephone instruments of 
the new type are proposed to be 
manufactured during the current year. 
This quantity will be progressively 
increased during the coming years.
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Loss of Files In Railway Board’s 
Office

4434. Shri B. K. Gaik wad: Will
the Minister of Railways be pleased 
to state:

(a) whether it is a fact that 4 files 
pertaining to the Scheduled Caste 
Branch of Railway Board, containing 
references of the Members of the 
Parliament and All India Scheduled 
Castes, Scheduled Tribes, Railway 
Employees Association are missing; 
and

(b) if so, the action taken in the 
matter?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) Yes.

(b) The issues raised on the files 
had already been considered and 
appropriate action taken.

Batala and Morinda Co-operative 
Sugar Mills

4435. Shri Ajit Singh Sarhadi: Will 
the Minister of Food and Agriculture
be pleased to state:

(a) whether Batala and Morinda 
Co-operative Sugar Mills have been 
supplied the plant for manufacturing 
of sugar; and

(b) if not, when would the plant 
be supplied?

The Deputy Minister of Food and 
Agriculture (Shri A. M. Thomas):
(a) and (b). Plant and machinery to 
Batala and Morinda Co-operative 
Sugar Mills are being supplied by 
Messrs. Indian Sugar and General 
Engineering Corporation Ltd., 
Yamunanagar, District Amabala. The 
supply of machinery to Morinda fac
tory is expected to be completed by 
July, 1961 and to Batala by March, 
1962.

Power Supply for Delhi
44S6. Shri Ajit Singh Sarhadi: Will 

the Minister of Irrigation and Power
be pleased to state:

(a) whether with the construction 
of four power plants for Delhi, the

supply of energy from Punjab and 
Bhakra Dam would be released; and

(b) if so, the tentative schedule of
release?

The Deputy Minister of Irrigation 
and Power (Shri Hathi): (a) No.

(b) Does not arise.

Law Inspectors and Assistants in 
N. and E. Railways

4437. Shri Pramathanath Banerjee:
Will the Minister of Railways be 
pleased to state:

(a) whether it is a fact that there 
are only two categories of subordi
nate legal staff working under the 
Law Officers in the Eastern and the 
Northern Railways viz., Law Assis
tant, which is the higher category, 
and Law Inspector, which is the lower 
category; and

(b) whether it is also a fact that 
formerly the posts of law Inspectors 
were filled up exclusively by Advo
cates/Pleaders/Solicitors possessing 
Bachelor’s degree in Law and with at 
least 5 years' practice in Law Courts?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) and (b). 
Yes, Sir.

Law Inspectors on Railways

4438. Shri Pramathanath Banerjee:
Will the Minister of Railways be 
pleased to state:

(a) whether recently the Railway 
Board have changed the conditions 
and qualifications for recruitment of 
Law Inspectors;

(b) if so, what are the qualifica
tions prescribed now;

(c) what were the qualifications 
prescribed before; and

(d) what are the reasons for this 
change?
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The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) Yes,
Sir.

(b) A degree in Law, with 3 years* 
standing as a Pleader at Bar.

(c) A degree in Law, with 5 years' 
standing as an Advocate.

(d) Difficulty was experienced in 
attracting candidates possessing the 
qualifications in force earlier.

Films on Co-operative Movement

4439. Shri Tangamani: Will the
Minister of Community Development 
and Co-operation be pleased to state:

(a) whether there is a proposal for 
propogating co-operative movement 
through films;

(b) whether it is a fact that such a 
film was taken in Conjeevaram in 
Madras State in 1960 concerning 
handloom;

(c) whether it has been released; 
and

(d) if not, the reasons for the non
release?

The Deputy Minister of Community 
Development and Co-operation (Shri
B. S. Murthy): (a) Yes, Sir.

(b) to (d). Attention in this con
nection is invited to the reply given 
by the Minister of Information and 
Broadcasting on Unstarred Question 
No. 4041 answered on 27th April, 
1961.

Acquisition of Land by Railways
4440. Shri Braj Raj Singh: Will the 

Minister of Railways be pleased to 
state:

(a) whether it is a fact that at 
Etamadpur station on Tundla-Agra 
section some lands have been acquir
ed to open a thoroughfare crossing 
the line; and

(b) if so, the reasons why the 
former acquired land is not being 
utilised for that purpose and other

land consisting of certain buildings 
and a temple is being acquired for 
the said purpose?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) and
(b). There exists a level crossing 
right in the middle of Etamadpur 
Railway Yard. This interferes with 
the yard work and at the same time 
causes detention to road traffic. It 
has, therefore, been decided to shift 
the level crossing to a more suitable 
site for which purpose the requisite 
area of land is being acquired. No 
land was acquired for this purpose 
previously. No temple or other 
structures existed on the land being 
acquired. During the land-acquisltion 
proceedings, however, the owner of 
the land erected a small structure
and also installed an idol with the
ulterior motive of obstructing the 
proceedings. These have been got 
removed by the Civil Authorities.
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Wastage of Filtered water in Delhi
4442. Shri Ram Krishan Gupta: Will 

the Minister of Health be pleased to
state:

(a) whether it is a fact that over 
35 million gallons of filtered water out 
of a total supply of 90 million gallons 
in Delhi is wasted every day through 
leakage or misuse; and

(b) if so, the steps taken or pro
posed to be taken to check this 
wastage?

The Minister of Health (Shri
Karmarkar): (a) No. It is estimated
that about 15 per cent of the water 
supplied goes to waste through leak
age, misuse etc.

(b) To check the wastage, following 
steps are being taken by the Delhi 
Municipal Corporation:—

(i) Very few new public hydrants 
are being given now and 
attempts are being made to 
close old public hydrants 
wherever it is practicable.

(ii) Free washering service has 
been started and leaky taps

492(Ai) LSD—5.

are being repaired free of 
cost.

(iii) Several thousand water 
meters have been ordered and 
all connections are proposed 
to be metered as early as 
possible. This will discourage 
people from misusing and 
wasting water.

Employees of State Transport 
Department, Orissa

4443. Shri Kumbhar: Will the
Minister of Transport and Communi
cations be pleased to state:

(a) whether it is a fact that the 
services of most of the employees in 
Orissa State Transport Department 
have not been made permanent 
according to the Service Rules for 
the Government employees of that 
State;

(b) if so, the reasons therefor;
(c) the number of such employees

grade-wise;
(d) the number of Scheduled Castes 

and Scheduled Tribes among them;
and

(e) the nature of steps being taken 
by Government for making their 
services permanent like the services 
of the other employees of the same 
and other departments of the same 
State according to its Service Rules 
for the employees?

The Minister of Stole In the Minis
try of Transport and Communications 
(Shri Raj Bahadur): (a) to (e). The 
information required is being collect
ed from the Government of Orissa 
and will be laid on the Table of the 
House as soon as it becomes available.

Delhi Zoological Park
f  Shri Afadl:

***** \ 8hr1 Sogaiuttii:
Will the Minister of Food sad Agri

culture be pleased to state:
(a) the estimated cost o f the total 

lay-out of the Delhi Zoological Park;




